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15.20 hrs.

MOTION OF THANKS ON
PRESIDENT'S ADDRESS

SHRI K. BRAHMANAND REDDY

(Narasaraopet): Mr. Deputy-Speaker,
Sir, it seems to be a mutual good for-
tune that whenever I speak you are 1
the Chair.

MR. DEPUTY-SPEAKER: And when-
ever I spoke in the other House, you
were the Home Minister,

DR. SUBRAMANIAM SWAMY
(Bombay North-East): This is a3 better
arrangement.

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI] P. V. NARASIMHA
RAQ): We are all intrigued.

SHRI K. BRAHMANAND REDDY:
Sir, though I know you are very gener-
ous, I should not like to draw too much
on your generosity with regard ty the
time despite interruptions.

Sir, I beg to move:

“That an Address be presented to tha
President in the following terms:—

‘That the Members of Lok 5abha
assembled in this Session are
deeply grateful to the President
for the Addresg which he has heen
pleased to deliver to both the
Houses of Parliament gassembled
together on the 18th February,
1983"."

Sir, the President's address to the
joint sitting of both the Houses of
Parliament gives us an opportunity
for a calm reflection on our part about
the various vital issues facing the
nation.

Sir, before I come to the political as-
pects of the situation, I should like to
recall to the Hon. Members' mind the
significant successes achieved during
the recent past in the several impor-
tant segments of our economy like
power generation, irrigation, ccal,
cement oil etc. to mention only some,
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in spite of the adverse seasonal conCi~
tions and constraints on our resources,

Sir, the President has rightly brought
them to our attention. Here I shnuld
like to mention that it is a matter of
concern particularly in regard to the
power and irrigation projects of the
State Government that the cost and
time over-run are leading to escalation
in cost and time. You must have becn
throughout the country that several
irrigation projects and power projects
have exceeded the time and cost sche-
dule by six seven years or four to
five times respectively, and in sonie
cases by even much more time and
cost. Therefore, it is up to the Plan-
ning Commission and up to the Minis- |
tries concerned to so advise the State
Governments as well to see that pro-
per estimates are prepared that tight
time-scedule is adhered to, so that Lhe
Plan projects are completed in time.
The Government naturally is reasona-:
bly entitled to claim a decent measure
of success in containing inflation at a
low level of 2.8 per cent, in spite of
inflationary pressures in several coun-
tries and the drought conditions in
large parts of our country. This is cer-
tainly an achievement about which all
of us should feel fairly haopy. But
here I would like to utter a word of
caution, Though the retail prices have
risen at a low level it should be a
matter of concern for the Central and
State Governments, a continuous con--
cern, to see that the wholesale prices
are reflected in the retail prices, with
which 80 per cent to 90 per cent of
our poor, common people are concern--
ed. After all, it is the consumer satis-
faction that is most necessary. So, if
our poor and middle class people are
reasonably satisfied, keeping in mind
the inflationary pressures in several
countries around and bevond us, it
should be our concern to continuously
see and oversee that the retail prices,
with which the consumers are concein-
ed, are kept at a low level, so that they.
can get their goods in time, and at
proper prices.

We are also glad to know that the
public  distribution system has been
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expanded by 50000 more fair price
shops in the country. It is good as far
ag it goes, but it is also a matter for
concern for the Central Government,
to monitor, to ceaselessly oversee, so
that the fair price shops are run effi-
cienfly, and the consumers get their
goods at reasonable prices.

The President also spoke of elimina-
ting non-productive expenditure, in ad-
dition to saying that we should tone
up the economy, enhance Production
and productivity. Certainly: but
here also I would like to say, as I had
gaid ghout three years ago while ini-
tiating the debate on the General Bud-
get, that this non-productive, non-plan
expenditure of the Centre, and particu-
larly of the States, is growing at such
a rapid rate that in a few years’ time
probablyv all of us, including the Cen-
tre, will feel the Pinch and hat there
will be no money for a meaningful
Plan. There is no use saying: “We are
not interested in unproductive expen-
diture” We should have 5 will to see
that we curb and prune it to the extent
necessary, so that our Plans through-
out the country may go ahead with a
decent pace.

I feel also very much enthused to
hear that the acceptors of the family
planning programme have risen by
16 percent., Personally speaking, 1 am
very much enthused because in my
opinion, and in the opinion of many
others as well, no programme in our
plan is more important than curtailing
these new-borns, if our people have
to have a meaningful jife, at least in
the next two decades.

I also felt heartened to read that the
turn-over of the public sector has in-
creased by 21 per cent. The public
sector to which all of us, I think are
committed, was losing a few years ago.
I was a matter of great concern to all
of us. But now that they have been
pulling up well, I think, the govern-
ment must continue their strenous
efforts in continuing the trend by better
managerial eficiency, workers’ partici-
pation and delegation of authority.
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One thing of great significance fto
India is the resounding success of the
ASIAD games which hag won world-
wide acclaim. Those involved de-
serve our very hearty congratulations,
Of course, the the Prime Minister is
the motive force the prapelling force
behind, but I should not forget my good
friend, Shri Buta Singh and his col-
leagues for their devoted strenuous
work looking to the minutes detail and
so seeing that India’s name in this
sphere rises high. We should all be
proud of it. If in India we can do this
magnificant work, big work in such a
short time, one wonders why can we
not do it in other areas. If only there
is a nationa] will and all of us bend our
energy towards that goal, then we can
do it., Therefore, I think this magni-
ficent work is an eye-opener for all of
us and it gives us confidence that if we
pull together on national matters and
work strenuously, I think we can make
India a mucp better place to live in.

The Ministry of Information has to
play an important role in educating and
mobilising people morally and intel-
lectually to build a modern, just and
moral society. The growing electronic
media should be brought into harmony
with the best in our heritage and our
aspirations. I concede that the influ-
ence of the programme of world TV
hag an impact on younger generation,
But in our TV programme especially
to the rural areas, you should so see
that the soul ot India is rot lost, but,
on the other hand, it should be solidly
demonstrated that Indian cultural
thought and the international policies
that we are pursuing can be the best
to save the world from catastrophe.

I now come to the President’s dis-
quiet regarding divisive and disruptive
forces at work. Take Assam. It has
been thoroughly discussed for the last
two days. All of us are deeply dis-
tressed  at the loss of lives, weeply
distressed at the inhuman killings of
particularly women and children. I am
sure the government have taken the
first responsibility and the first oppor-
tunity to send enough medical supply
under the relief and rehabilitation pro-
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gramme. We are also happy that the
Prime Minister took the earliest oppor-
tunity to rush to the area, to go to
the affected areas, given some confi-
dence fo the people and relief and other
material and make rehabilitation work
progress rapidly. in spite of several im-

pediments in the communication
system.
To-day all of us have heard the

Prime Minister’'s speech with great at-
tention. There cannot be a more con-
ciliatory speech coming from the Prime
Minister with regard to the solution of
not only the Assam problem but of
the various problems affecting this
nation, affecting our growth, develop-
ment, integrity and unity.

Therefore, lef me remark now that
the tenor, tone and content of the
speeches of the leaders of non-Com-
munist Opposition parties like Mr.
Dandavale and Mr. Vajpayee have dis-
appointed me greatly. They are not
ihe speeches that they should have
made. They are provocative enough
even here in this House, I do not know
what they had been, and what impact
it would have had on the people of
Assam in their local areas,

Any amount of harangue and any
amount of display of temper cannot
alter the facts. Shall I tell the Janata
Party that this Assam problem is a
legacy of the Janata Government.

DR. SUBRAMANIAM SWAMY: No,
no.

SHRI K. BRAHMANANDA REDDY:
It was started in 1979.

DR. SUBRAMANIAM SWAMY: In
1951,

15.36 hrs.

[MR. SPEAKER in the Chairl,

SHRI K. BRAHMANANDA REDDY:
That is a different issue. Dont go
back to 1947. Shall I say, also in the
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same breath, that even restricling the
President’s rule for one year is the
legacy of the Janata Government? I
am not going into the merits, whether
one yvear is good or bad, I am only
stating the facts. You thought you
were wiser than ihe founding fathers
of our Constitution. But they knew
better than you. ‘They knew the cir-
cumstances, the ethnic groups, the
several languages, regions and areas;
they knew the spirit of the people,
and what they were. So, it is not as if
they were enamoured of President’s
rule. It is because of their intimate
knowledge of the people of India that
they had that rule. You disturbad it.
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I do want to say it is nol very perti-
ment in this context, It i1 not you
that destroyed the federal structure of
India, though it is weak? Just because
you won in 1977 Lok Sabha election
does it mean that the elected Assemb-
lies, elected by the people, should go?
Is it federalism? You sei the trend.
You sow the wind reap the whirlwind,

Now I want to put a few questions.
Do you not know that strenuous efforts
have heen made for about 2-1/2 to 3
vears on behalf of the Government ior
finding an amicable solution to the As-
sam problem? Do you not know that in
spite of the fact that o0il had been
stopped for more than a vear, Govern-
ment did not raise a liftle finger, in
order not {op exacerbate the feelings
of the people of the local areas? Did
vou not know that the Prime Minister,
instead of standing on prestige, went
to Gauhati to speak to the leader: con-
cerned, in order to find cut if there is
any possible way out? Did not the
Prime Minister say that let there be
no cut-off year; let us not agree on any
cut-off year now. Let us start with
1971 and proceed and analyze and see
what the dimension of the problem is,
so that we can get into grips with the
problem and find a solution? What did
you do? Did not they offer you a Con-
stitutional gmendment? Yoy vacillated.
Not all of you. Excuse me: when I
say ‘you’, I mean BJP and Janata
Party and Lok Dal.



425

AN HON. MEMBER: Mr. Subraman-
iam Swamy is there.

SHRI k. BRAHMANANDA REDDY:
You vacillated. Not only you vacillated,
you oscillated also, because fundament-
ally T tell you.... (Interruptions)

SHRI G. LAKSHMANAN (Madras
North). Did vou ascertain from Mr.
Subramaniam Swamy that he is still a
representative of Janata?

SHRI ANAND GOPAI. MUKHO-
PADHYAY (Asansol): No one hag con-
trol over them.

DR. SUBRAMANIAM SWAMY: Can
vou be controlled?

SHRI K. BRAHMANANDA REDDY:
Excuse me; [ am not speaking to ac-
cuse you. I am only stating the facts.
You are a divided block; divided even
on national issues, though you mouth
them at convenience. You should not
be, You are the inheritors of this
great heritage of India, WMahatma
Gandhi's India, Pandit Jawaharlal
Nehru's India and the freedom move-
ment of India. Is it the attitude of
what you call vourself a national party?
1 am sorry ts say. Divided you may
be, You may get further divided.
Before I end my speech you may split
again. That is not my concern. My
concern is, make a discrimination;:
make a distinction between what is a
parochial issue and a national issue,
or a small issue. You are only carried
by anti-Indira phobia. That is all.
Shall I tell vou one thing? Solution
of national issues of not a mere battle
of wits. Solution of national problems
reguires vatience, requires sincerity,
requires a sincer attempt for an under-
standing on or behalf of all us. It
affects all of us. And, therefore, if it
is a mere battle of wits, even then,
shal] 1 share a secret with you?

MR. SPEAKER: You are giving him
free solutions, Mr. Reddy,

SHRI K. BRAHMANANDA REDDY:
Can I tell you that , she, Shrimati
Indira Gandhi can outwit you, all of
you put together, whether she is in
power or out of power! Please do not
attempt that.
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MR. SPEAKER: You are giving them
advice without charging any fees.

DR, SUBRAMANIAM SWAMY: He
is speaking from his personal expe-
rience. She has outwitted him.

SHRI K. BRAHMANAINDA REDD'"
Unfortunately, 1 am seeing him as a
sole representative of the Janata
Party here, If Mr. Dandavate or Mr-
Vajpayee had been here, I wouli have
spoken a little more harshly. But I
do not want to be harsh,

MR. SPEAKER: You are advising
him, be he Swamy in name only.

AN HON. MEMBER. Now he is

somebody else’'s Swamy.

SHRI K. BRAHMANANDA REDDY:
Now can you in all sincerity, puf
your hand on your heart and fault ei-
ther Shrimati Indirs Gandhi or her
Government, in regard to Assam? Your
Party Member, Shri Ravindra Varma
was given an almost sole opportunity,
on the word of Mr. Inderjit Gupta, to
sort out the problem if he could Did
he not try? Did he not raise his hands
in despair that he is not able to solve
it, that they never listen to anybody?

DR. SUBRAMANIAM SWAMY: Mr.
Inderjit Gupta's word, I do not know.
Mr. Varma is not here.

SHRI K. BRAHMANANDA REDDY:
Mr. Varma will not denvy what Mr,
Inderjit Gupta has said though you
are giving him a clue to do something
else.

Therefore, I submit to this House
even now, in view of the very halpful
and concliliatory attitude taken by the
Prime Minister and the Government
please take my advice. Please contri-
bute your mite—I know, your mite is
Small, but all the same—you are a
national Party. You are represented
here. Therefore, let us find a solution,
It is not Congress (I)’s problem, [t
is our oroblem. Aszam is as much a
party of our country as Andhra Pra-
desh or even Bombay, from which you
come. In fact, it is a better area. I
have seen the entire area. I know
how picturesque it is. They are a



427 Motion of Thanks

[Shri K. Brahmananda Reddy)

part of our country. Let us not either
wittingly or unwittingly encourage a
tendency on anybody's
portion of the society, to say that you
are a secessionist.  You should not
encourage it, Even if there is some
such tendency, let us make it a point
to curb it, to influence them, to tell
them, to throw some sense into
their minds. Therefore, 1 would
only request the entire House
that national issue should be
dealt at a national level and in keep-
ing with the best traditions of our
society, keeping in mind the integrity
and security of our nation.

For some of you, I would submit, do
not fall a prey to the temptation of
gaining a small debating point. If
you want to do that, you may please
yourselves. But that does not raise
vour status. That does not contribute
to the nation, After all, the nation is
in difficulty, We are 70 crore of peo-
ple with poverty. We have to do
something very quickly so that we can

give a very meaningful life to the
people in the immediate future.
Now the glections zre over, The

Centre has said that they are prepar-
ed tp discusg this problem not only
with those young wonderful friends but
also with other sections of the society
like the tribals and others, who are
living there for ages. Let us not
neglect them. Iet ys not make them
feel that they are not cared for. Yes,
all of them should be consulted. And
the representaive institution that has
just now come ie. the Assembly, will
certainly exoercise their thought and
judgment over the issues. I am sure,
they will be able to bring in some fresh
ajr and light into this question of
foreigners. I am sure that if all peo-
ple sincerely cooperate—mnot running
with the pare and hunting with the
hound, do not do that if you do it, it
will be only at your peril—ihere is
no problem which is insoluble, The
Prime Minister is inclined, in the inte-
rest of the Integrity of the nation, to
find gn amicable solution so that all
people can live in amity. '

part, on any"
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I do not want to go at length into
the question of Punjab. I do not like
to say anything at this very delicate
time. It is reported that a solutibn
was at sight so far as the territorial
issue jis concerned. I do not know
how nearer a solution they came to.
But anyway, given the will  there is
no problem which cannot be solved.
It that is sorted out amicably, what
does it matlter whether 5 village is
here or there. I want to remind you
all what we did regarding Madras and
Andhra. [There was some djspute that
some areas should go to Madras and
some area should come to Andhra. We
said:- All right, we discussed and
agreed to. What does it matter whe-
ther a village is in Punjab or in Har-
yana? This is a simple matter, There-
fore, neither the Akali Dal nor any
other should pe very adament on this
issue. They must view it in the natio-
nal packground. After all, Haryana
cannot thrive without Punjab and
vice wversa. No part of the State
can thrive 'without the rest of
the country participating in their
welfare and development, That is
a fundamental fact which all of us
know. There is no need to siress that

point.

So far s water issue is concerned,
Rajasthan is a desert area. If there is
a good rainfall one year in ten years,
it ic a2 blessing. We use to hear every
year that there are very severe
drought conditions in Rajasthan, no
drinking water ang people are suffer-
ing jn spite of the fact that they area
border areg and they did as much as
any other frontjer of our country in
defending the frontiers of the country.
Therefore, let us be a little generous
to them. It does not matter whether
a small percentage of water is this way
or that way. Certainly if anybody
feels, even if Punjab or Haryana feel
that there is some injustice done there
are other ways of making good for
more water. Yoy can line the canals.
You can have other minor jrrigation

works. You can raise the ground
water. You can do so many other
things. But the question is, do not
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be adament. Do not think that your
point of view is the point. Do not
iry to give an jmpression that you ar
pressurising the Government of India.
No Government worth its name can
bend to pressure. That will be the
las{ worg of any Government. You
must be amendable to reason, you
must be amendable to the feelings of
the people, you must be amendable to
understand what is what’ but not at
the cost of the nationhood. Akali Dal or
the Sikhs for that matter are a greatl
part of our society, who have given
their lives for the defence of the cournt-
ry, who are energetic and enferprising
persons who have gone throughout the
world and contributed to the develop-
ment of this country in a great mea-
sure. Does anybody in India Zeel that
they are not p part of our society?
No. I am sure, better counsels will pre-
vail on them so that they continue the
discussion and find a s»lution, I am
glad that the Prime Minister has asso-
ciated the national parties. But I
want also to tell PM, please do not
think that they alone will help you in
delivering the goods. 1f they are of
great help, certajnly take it. If the
help is coming also from certain other
quarters, take it. Therefore 1 would
reques{ you particularly to see that
this does not turn into a hard problem.
If necssary you call them, make them
sit along with you, gpeak to them and
listen to not only Haryang but Rajas-
than and even Akali Dal also. I am
sure, hetter counsel would prevail on
our friends in Akalj Dal. Mere
threats would not help, Mere resigna-
tions woulq not help. How does that
help? If resignations are there, cer-
tainly the Constitution will come in
and the seats will be filled. What is
the use of that? We are not prepared
to alienate their feelings to alienate
any par{ of the society in Punjab whe-
ther it be Hindus or Sikhs. Therefore,
I would like to mention that all efforts
gshould be made on behal? of the Gov-
ernment gng other parties to see that
some solution js arrived at. I am glad
that my friend, Mr. Chandrajit Yadav
is trying to make some little contribu-
tion which is a very good thing.
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There are serious apprehensions
that several internal forces—I have no
facts—and maybe some external forces
are at work at destabilisation or at
least creating conditions for disaffec-
tion between communities and com-
munities and areas and areas. Please
be aware of it well jn time. I am
pained to say that this intelligence of
our country today, as it is, is outdated
ang outmoded. They cannot fill the
demands of the time. I am not cast-
ing any aspersion on any single indivi-
dual whoever that may be or any
institution for the matter of that. I
am only interested in seeing that you
get proper, requisite,  timely intelli-
gence from geveral areas. Do not
think that intelligence should be con-
fined gnly to Assam or Punjab. There
are several areas yhich gre attempted
to be disturbed, disaffection - being
created. They are not mere sporadic
events. There seems to pbe some pur-
pose behing them whether it jg inter-
nal or external, and, therefore I would
like the Government tg be very careful.

Now, I come to the last ilem of elec-
tions. Elections were held in re
past in severa] States. Some we have
won, some we have lost. We are
sorry. We give our cooperation to
the Government in power, all reason-
able cooperation. I am not happy at
your Janata Partys' discomfiture
but it jg a pity that you are washed
out. 1 am sorry. But I can Say one
thing that so far as (Congress(I) is
concerned, in spite of a set-back, I
have every hope that provided steps
are taken in the right direction, Cong-
ress(I) will regain itg image and
strength. You should be glad about
it. In the end I reiterate that all
parties sincerely and conscientiously
should cooperate in finding solutions
to our national problems and contri-
buting to nation’s strength and cohe-
sion.

PROF. K. K. TEWARI (Buxar): Mr.
Speaker, Sir T rise to second the
Motion of Thanks ty the President’s
Addresg to the joint session of Parlia-
ment. Sir this document in a nutshell
puts before the House and the country

-
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the problems that we have tp face as a
nation, as a people, as a polity. D.fte-
rent aspects of our national life have
been dwelt upon in this Address. The
economic aspect of our national ljfe
hag peen highlighted py our achieve-
ments which we have registered in a
remarkably short time of three years
after that great historical gaberration
in our history called Janata Party re-
gime. After the whole edifice—econo-
mic, political, social, scientific—was
dismantled, the country needed a
leader, a party to resurrect it irom the
ashes to galvanise the nationg] life
and again bring it back on the right
track. So, after 1980, with Herculean
efforts, our Government  under Mrs.
Indira Gandhi’s historical and able
leadership has brought the country to
its health, restored vigour to it in all
its gifferent sectors. You can see it
for yourself. As the previous speaker,
Shri Reddy, has stressed, pur economy
has regained its vitality its vigour, in
different sectors of our economy we€
have registereq significant advance. In
the fields of power generation, cement
and coal, in fact in every field, our
progress is remarkable, in spite of the
constraints on resources and the disas-
trously adverse weather conditions.

16 hrs.

Here I would like to emphasize that
according to our manifesto according
to our party phijliosophy, we have kept
in mind all our promises and our eco-
nomic schemeg and programmes have
been geared to meet the requirements
of the poorest of the ppor in this
country. In this respect, mention may
be made of the increase in the number
of Zair price shops the various sche-
mes for the upliftment ang increase in
the standard of living of the people
living below the poverty line, like the
harijans the {ribals gnd the weaker
sections of the society, which were ini-
tiated by Mrs. Gandhi and also the new
20-Point Economic Programme given
by our Prime Minister. All these
schemes are peing implemented with
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full vigour all along the line by both
the Central and State Governments...
(Interruptions)

I would also like to mentjon here
our recent achievements as a Govern-
ment, as a nation. Whenever we have
challenges to face, whenever we have
miles gnd miles to go, we take cour-
age in our hands gnd rise to the occa-
sion. This we have demonstrated
amply at the time of the holding of the
Asiad. Despite the doubting Thomases
and Cassandras making dark prophe-
sies of the total collapse of the Asiad,
it succeeded. It was an jnternational
achievement by a Government, which
was subjected to all kinds of vilifica-
tion phy an opposition, a combination
ol parties some of whom themselves
were responsible for taking the deci-
sion of holding the Asiad. So, all
these achievements are landmark of
which not only the party in power, but
the nation as a whole should pe proud
of.

My senjor colleague, Shri Reddy, has
cdealt with the domestic scene. Before
I come to that I would like to take up
some other aspects, which have been
mentioneq in this Address particularly
the international scenario. Rijght from
the days of independence, in fact even
before we pecame independent, we pad
emphasized the role of India which,
with its past history, culture and civi-
lisation spanning over 4 millennia_ ha
international consciousnesg gnd aware-
niess. Therelore, under the leader-
ship of Mahatma Gandhi and Pandit
Jawaharla]l Nehru, we glways tried to
take a total view of the situation and
we emphasizeq the role of Indiag in the
comity of nations in the international
community. Therefore, ynder Mrs Ga-
ndhi’s leadership, it is quite proper for
us to emphasize the situation which fa-
ces the world today, Whether it is eco-
nomic front or whether it isthe front
of security, the international security
environment is being ¢ndangered, the
cry of war is now seen everywhere.
The zero-optjon or the question of
missiles or lack of interest or serious-
ness on the part of super powers about
disarmament all these issues are be-
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fore us. Ang nearer home, gbout the
Indian Ocean this document rightly
emphaises the problem that we as a
country gzs a littoral country, face
because of the growing armament in
the Indian Ocean, which was sought
to be converted according to the UN
Resolution, into a zone o peace, This
fragile peace in thiS area is being sha!-
tered by growing armament by a parti-
cular super power, by American deter-
mination to arm certain countries in
the Indian Ocean particularly milite-
risation of Diego Garcia and then the
Persian Gulf. The entire region
is sought to be destabilised due
to a conspiracy which poses a
serious threat to our security at home.
(Interruptions)

Then, Sir, the arming of Pakistan
with the most sophisticated wea-
pons in our immediate neighbourhood
is posing a big problem to us and since
Dr. Swamy is interrupting me, | must
oblige him hy making a few references
lo him.

Sir I was talking about the Indian
Ocean. But the moment I talk of
Pakistan Dr. Swamy became a little
uncomfortable. This Pakjstan-China
America axis—execuse me for saying
this—has a very reliable ally in Dr.
Swamy because, on several gccasions
I have repeatedly said that they are
trying to create problems from the
Indian Ocean. All along the line they
are creating problems for us. So, this
aspect which the President has empha-
siseq has to pe taken note of and 1
take this opportunity to invite your
attention to the fact that when Madam
Gandhai drew the attention of the
nation—as a Prime Minister it was her
bounden duty to do so--to the immi-
nent danger to the security of India,
to the security of the sub-continent he-
cause of the intransigent attitude of
the super power, the role of a parti-
cular super power in and around tlhe
sub-continent, the whole idea was pooh-
poohed it was laughed at when che
talkeq of the supply of F-16 planes to
Pakistan.

Since I have short time at my dis-
posal, I do not go into the modalities,
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into the mechanics of the hole situa--
tion, but I just make a reference. You
all know, as enlightened Members of
the House you know the implications,
of this latest weaponry, the most ad-
vanced weaponry put into the hands,
of the Pakistani military junta equip-
ped with the latest gadgets and all
that, We are told that they have the
capacity to drop a few atom bombs on
our heads, they have this advanced
capacity., When Mrs. Gandhi brought
these things to light and cautioned
this nation Mr, Vajpayee and  Dr.
Swamy-they are strange bedfellows,
they are most of the time at each
other’s throat, but when this question
came up, they started a campaign. An
orchestrated propaganda was sought to.
be made in this country that Mrs.

Gandhi was trying to -create a war
hysteria in India. Sir, I leave it to this
House and to our countrymen, the

great countrymen of whom we are
proud: we will leave this question fo
them to decide whether what Mrs,
Gandhi has been emphasising all along,
is a fact or not,

India which has been subjected to
a series of aggressions by Pakistan and
others, if we talk of our legitimate
security arrangements, we are said to
be creating war hysteria, This is a
dangerous trend and the President has
rightly invited our attention to this

aspect.

We are also proud, on the internation-
al scene very shortly India is going to
hcst the Seventh Conference of the
non-aligned, You are all aware of lhe
tradition of non-alignment. We as a
country are one of the propounders,
one of the initiators of this great
movement which started with a couple
of countries, but now it has gathered
momentum all over the world and the
membership has increased rapidly and
it has gone very high and there iz a
competition among allied countries to
seek membership of non-aligned. We
are proug and particularly proud that
the Conference was to be held in
Baghdad, but because of the us-set-

tled conditions in those regions, unani-
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mously the non-aligned countries them-
selves decided that India alone can
host 1this Conference and they
had faith, confidence in the leader-
ship of Madam Gandhi who isnow the
internationally recognised leader o%
ihe non-aligned international commu-
nity.

Again, the Heads of Commonwealth
Governments, they are also meeting in
India, These are the land marks in
our foreign policy.

After this lhe reference of the hon,
President to the domestic scene to my
mind has not come a day too soon. On
this point I have many things to say
because in public day in and day cut
we are being villified, we are being
abused. Shri Reddy asa senior man. a
senior leader a senior Meimber of the
House consciously, purposely made
some under statments, So far as domes.
1ic  scene 1s concerned, I will make

bold to call a spade a spade, It
is time that we realise  the
importance  of what is  happen-

ing in India and we have to rise
above partisan attitude. And I invite
‘the entire House to ponder over these
matters which have been causing con-
siderable concern to all thinking peo-
ple in this country, throughout the
length and preadth of this country and
they have been trying to grope out of
this eveloping darkness and enveloping
gloom,

Attempis have been made to villify
us that '‘we are anti-democratic a party
which pas a century long history be-
hind it, a party which has a leaderspip,
which has inspired as a catalyst, free-
dom movements all over the world. If
third world boasts of independent
foreign policy of non-alignment it owes
all this to Gandhis’ and Nehrus’ lea-
dership, not to the leadership of Vaj-
payees and Dandavates. Therefore.
when we are faced with this kind of
political scenario we have to talk of
fundamentals. We have to talk of the
basics, the hole political sysiem, the
whole political life of India. The entire
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polity of India is on test. It is under
terrible strain,

I was talking yesterday and in my
speech I sald some local tensions, with-
out fixed structures and Dr. Swamy
will understand it, fixed structures or
scale of values. . (Interruptions).

You also Mr. M. Ram Gopal Reddy
understand it, not only Dr. Swamy.

I am refering to the other Reddy,
Mr. Ram Gopal Reddy.

SHRI K, BRAHMANANDA REDDY :

"Don't make Reddy a raddi.

PROF. K, K. TEWARY: When 1hese
fixed structures and fixed categories
in a society like ours—a country
whose history goes into millennium—
face challenges of modernisation of
socio-econtmic changes, then i1 is
bound to be confronted with some
rnwelcome movements and unwel-
come scenes as we have iloday. They
are the teething problems and the
teething troubles of a develop-
ing economy in the changing
social scene. In such a situation what
happens? Local movements and new
symbolisms are discovered and narrow
attitude is sought to be whipped in or-
der to have a greater share in the nal-
ional cake, We can understand these
modalities and this mechanism of chan-
ge. But when the political system is
sought to be disrupted gnd sought to
ke destroyeq by a handful of people
not owing allegience to the well-be-
ing of this country, then we will have
to sit-up and e have to be alert anAd
we have to examine the hole process
and find gut what are the real chal-
lenges and evolve suitable remedies
for them.

Now, my hon, colleague, Mr. Reddy
has referred to the role of the Oppo-
sition in this country. What I am try-
ing to emphasis is a sustained cam-
paign and a sustained attempt to wea-
ken the morale of India and to weaken
the morale of Indian people to spread
disaffection and {o alienate the people
from the political process and from the
political system itself This has been
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the greatest bane to our national life.
I want to make it clear because as 1
was saying, when these changes take
place, then streamlined jdealogies and
political idealogies absorb and subdue
these changes, they withstand the
changes and channelise the changes
into creatives, When these gel disTup-
ted what happens? My friend Dr.
Swémy was interrupting and irying lo
emphasise some points here and there
1 would like to bring to his notice the
role of his Party, the Janata Party bpe-
cause it is an object of pity rather
than anger. I pity the Janata Party. 1
do not feel indignant, They are down
anq out,

SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South) : You are get-
ting lost in your own language,

SHRI ANANDA GOPAL MUKHO-
PADHYAY (Asansol): Don't wolIry.
It is a professional jealously.

PROF. K. K. TEWARY: Mr. Reddy
referred to the role and the game of
destabilisation and destabilisation vis-
a-vis the Government of India, The
destabilisation has become the synonym
for the Opposition in India, I want
io be categorical about this destabili-
sation. I look at the whole political
spectrum in front of me on the Op-
position Benches. It includes all those
reactionaries and the  so-called por-
gressives.

SHRI SATYASADHAN CHAKRA-
BORTY: You are trying to destabilise
Shri Jagannath. Your Party people are
trying to destabilise your own people.

PROF, K. K. TEWARY: 1 am hap-
py, that is going home. (Interruptions).
Mr. Chairman, Sir, this game of des-
tabilisation has been practised in se-
veral countries of the third world.
Here in India also, because we have
refused to vield to the pressures the
bluffs of power who wanted us to
be their pocket boroughs in the
third world and since we are consis-
tently following the policy of inde-
pendent and self-reliance economy
and non-alignment in the inter-
national fields we are sought to be
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pressurised. We are sought to pe mis-
led sometimes gnd their gllieg here
those who share their philosophical
concern those who share their strate-
gic anq tactical concern, have been en-
gaging themselves in this vile game of
destabilisation not from 1977, put right
“rom the day India became indepen-
dent and it became Iintensified when
Madam Indira Gandhi took over as
Prime Minister, -

You will recall the scene of 1967,
The so-called reformed  version of
Jana Sangh which is called the BJP
and the CPIl—the CPM was a baby;
it was recently born_ ..

AN HON, MEMBER: A{ thal time,
you were in the Jana Sangh,

PROF. K. K, TEWARY: It did not
have any grounding anywhere 1In
1967 the Jana Sangh, the self-pro-
claimed propagandists of capitalism
and reactionary forces and supporters
of black marketeers in India, the
communalists the revivalists, the obs-
curantists joined hands with the CPI-
by hoodwinking the people of India,
by bamboozling the people of India...
(Interruptions) Don’t forget your
history. The first attempt in 1967 both
by socalled leftists anq rightists took
place in India andg they came to power
by hood-winking the people of India.
The captured power in 8 States. But
because of inner contradictions and
blatantly illegitimate  political con-
tarts—they had forgotten their ideolo-
gical professions, it was a political
mostrosity—they fell like nine pins,
like a house of cards and they collaps-
ed. Again, the nationalist patriotic and
progressive forces under the leader-
ship of Mrs. India Gandhi, the Indian
National Congress, came to power. We
again faced the onslaught and the re-
actionary forces re-grouped themsel-
ves, The front liners and the strad-
dlers came together again in 1971.
Many of them, the remnats of the
museum pieces, got tocgether. A chal-
lenge was thrown to Mrs, Indira
Gandhi, THis time she demolished
them completely and they went into
wilderness and hibernation. For
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years, they lived on herbs and gras-
ses, Again, finding the right time.
they chose a time to strike back
again, '

In 1975. they struck, in the name of
total evolution, The Janata Party
was born. I describe Janata Party as
a political tendency, not as a political
organisation, This reactionary tenden-
cy has been there in our political sys-
tem and it has to be fought and defeal-
ed. An instant revolution, the total
revolution, was born, In this House
itself, these petty saboteurs, thcse
who gre responsible for blowing yp of
trains, became instant revolutionaries,
They came to power. What happened
then? They made India a laughing
stock in the comity of nations, India
lost its place, India lost its soul and.
rightly, they were deposited in the
dust-bins of history. They were for-
gotten. The destablisation was curbed,
When Mrs, Indira Gandhi came baCk
to power in 1980, again the same pro-
cess of de-stablisation is on,

Assam and Punjab we will judge
Punjab or Assam in isolation only at
our peril. They cannot be takén in
isolation. What Janata Party is doing.
what BJP is doing? We have always
had done the history down the doing,
we have had our abundant quota of
quisling, And these people are getting
together again.

Assam has heen dwelt at length I
just make a reference to it: Why
Assam was chosen? There were peo-
ple wheo are great votaries of demo-
cracy, of the Constitution.

SHRI SATYASADHAN
BORTY: On a point of order, The
Hon, Member, Mr. Tewary is at
liberty to attack the Opposition. I do
not contest his right to attack the Op-
position. But he should not use the
word ‘qusling’ because all are Hon.
Members of this House and to say
that some of the Members of the
Opposition are quisling, I think, he
should disown it.

CHAKRA-
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PROF. K. K. TEWARY: I take seri-
ous objection 1o it. He is trying to
put words into my mouth.

SHR1 SATYASADHAN
BORTY: What do you say?

CHAKRA-

PROF. K, K. TEWARI: 1t is at gene.
ral statement, [ said this country has
always had its quota of quislings, You
are in a soup. You have not under-
stood.

SHRI SATYASADHAN CHAKRA-
BORTY: 1 have understood, What
vou mean by that?

PROF. K. K. TEWARY: I never said
that Members of the House are guisl-
ing,

16.27 hrs,

[SHRI N. K. SHEJWALKAR in the
Chair.|

SHRI SATYASADHAN CHAKRA-
BORTY : No. no. It is unfair,

MR. CHAIRMAN: If it is unparlia-
mentary, it will be expunged. Don't
worry about it,

PROF. K.X. TEWARY: Prof. Chakra-
borty is very touchy, I do not know
why, When these ideas are brought
forth before him, I do not know why
he is touchy.

SHRI SATYASADHAN CHAKRA-
BORTY: I am touchy because I do
not want this to be useq agzinst you.

I was trying to defend you since it
applies to many,

PROF K. K. TEWARY: What I am
trying to drive home to friends like
Shri Chakraborty and rest of his like
is a total picture of the political scene
todai!_

Now coming to my friends here in
the House the Ovposition stalwards,
Mr. Chakraborty never  tired of
talking or reciting his Marxist man-
tras inside and outside the House.
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SHRI SUNIL. MAITRA (Calcutta
North East): You know what they are?
Marxist Mantras?

PROF, K. K. TEWARY: I know you
are from the Marxist Phathasala
and not from Marxisi University.

SHRI SUNIL MAITRA: You have
not understood,

PROF. K. K. TEWARY: They are
unnecessarily interrupting,

MR, CHAIRMAN: Why should you
he so much optimistic?

PROF. K., K. TEWARY: Here in
» India what is happening today? Mr.
Reddy has referred to Karnataka and
- Andhra Pradesh and, at the same time,
he has referred to Assam,

Now, look at the political scene, Why
Assam was chosen by Janata Party
and BJP? Not that they are unaware
of their role. Not that they are not
aware of what they could do in Assam.
All democratic pretensions have been
forgotten and just to embarrass the
Government . when an international
conference is going to take place in
India, when the non-alingned
countries are meeting in India. they
were irying to create a situation of
instability, They were trying to whip
up this agitation and, this is on the
record that since Mr. Vajpavee and
Mr. Charan Singh... ...

(Interruptions)

Shri Charan Singh and Nir, Vajpayee,
these two, Donquixotes and Sancho-
panzas of India, they visited Assam
and the blood bath started, This was
a calculated move, Deslabilisation, s
Mr. Mukherjee has emphasised, Shri
Chakraborty also knows. Mr, Chatter-
jee knows, it is a multi-headed mons-
trisity. It takes different garbs,
different forms. So, this attempt in
Assam was the one attempt.

This situation in Assam was one af-
tempt to create the siluation.

SHRT SOMNATH CHATTERJEE
(Jadavpur) : You come to Centre-State
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relations, You are an authority on that.
Speak on that,

PROF. K. K. TEWARY: In Punjab
also, the siluation is bad, And, whatis
happening in Punjab? We have all ad-
miration for the bravery of the Sikhs
and what they have done in history,
But a handful of people who are under
some impact of such insidious forces
are trying tc create trouble and in the
name of Assam...........

MR. CHAIRMAN : Please {ry to con-
clude,

PROF. K. K. TEWARY: I will need
ten minules more.

MR, CHAIRMAN: You have already
taken half an hour. Please iry to wind
up,

PROF. K. K. TEWARY: I will take
ten minutes more.

So, these things are happening in the
countiry, I do not know why you be-
come so touchy. Your role seems 10
he so hypocritical. If yoy are trying to
fight the force of destablisation, the
forces of imperialist conspiracy, the
forces of anarchy how come yOu are
supporting the BJP and the Janata
Party which are, according to vour own
statement, forces of anarchy and des-
tabilisation. how come you are so frie-
ndly with them in Karnataka and you
are against them in Assam?

(Interruptions)

SHR] SATYASADHAN CHAKRA-
BORTY: With whom are you in Tri-
pura? You are with the extremists,

(Interruptions)

[SHRI SOoMNATH CHATTERJEE in the
Chair,

16.31 hrs.

PROF. K. K. TEWARY: Therefore,
I say that this process of destabilisation
has assumed a menacing proportion.
For petty Dpolitical gains, both the
forces of Left and Right are spurning
the broader, heavier and weightier na-
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tional inlerests, The whole political
process is now threatened by this at-
tempt to spread disaffection among
the people and to create areas of tén-
sion and areas of conflict, This is
being done purposely and I assertz as
member of a political party weddeq to
secularism, wedded to the progress of
the people, wedded to the socialist
ideals of Gandhi and Nehru, that we
will defend the inlegrity of India as
we Tought against the British and won
independence; We are powerful
enough, we are wrong enough we
are organized enough to fight all
these forces of anarchy in this coun-
try and will face them, come what
may.

Another point I wanted to raise is
this. In this House many hon, Members
have taken quite a lot of time to dwell

upon the pernicious influence of foreign

money in India, Foreign money, of
course, has been coming: probably it
is coming even today. Foreign money
is always utilised for the purpose «f
destabilisation, for creating tension, 1
would like to know from the Govern-
ment how many such agencies or such
organizations which have been receiv-
ing foreign funds. ....

AN HON. MEMBER:. Congress-I,

PROF. K. K, TEWARY:.... how
many of them have been brought under
scrutiny. If I say anything, you will
be exposed and you will not pe able
to face vour own people in West Ben-
gal, if I say what the CPM has done
and is dOing‘ vou will have a blackened
face and you will be rejected in your
on constituencies, Do not provoke me.

(Interruptions)

MR. CHAIRMAN: OQrder, order,
Prof. Tewary, please try to conclude,

PROF. K. K. TEWARY: On this
point I would like to say one thing,
I would like the Home Minister to take
note of it, I got this from the Home
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Ministry when I had given notice ofa
question of privilege to Lok Sabha:

“Reference Lok Sabha Secretariat
U.O. No. 17/G982/Priv/L-1 dated the
and August, 1982, on the subject
noted above.....”

The subject is:

“Sub: Notice of Question of Privi-
lege by Prof. K. K, Tewary, M, P,
against Shrimatj Pramila Dandavate
MP. for allegadly, using her status
as a Member of Lok Sabha to receive
foreign money for the activities of
Samajwadi Mahila Sangh, Pune.”

‘I am bringing this to the notice of
the House,

This organisation, the Samajwadi
Mahila Sangh, has been operating in
Maharashtra for quilte some time in
Thane district. This Body has receiv-
ed, according to Home Ministrv's in-
formation, supplieq by Lok Sabha to
me, nearly Rs. 40 lakhs in ; period of
three years and this Body was regis-
tereq in 1977. When Mr. Dandavate
was the Railway Minister this Body
was registered, And thig Organisation
is headed' by Mrs. Dandavate who iS
an Hon.. Member of this House.

I da not ...

(Interruptions)

SHRI RATANSINH RAJDA: (Bom
bay South): Mrs, Dandavate has al-

ready replied on the flood of the
House.
PROF. K. K. TEWARY: I do not

allege anything.

MR, CHAIRMAN: You have not
given any notice about it, Please do
not refer to it, No. I am sorry.

PROF K. K. TEWARY : These are
papers supplied by Lok Sabha,

(Interruptions)
MR, CHAIRMAN: May be. But you

have not given notice. You cannot re-
fer to it. I am sorry,
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PROF. K. K, TEWARY : These
papers I got from the Lok Sabha itself,
T merely want to know from the Home
Minister whether any scrutiny has been
done whether the money has been
utilised for the purposes for which it
was received or whether this money
has been diverted for political purpos-
es, for purposeg or destabilisation, for
whipping up anarchy, and agitation in
this country, There must be several
such organisations and I would like the
Home Minister to take note of it and
be specific and categorical in his re-
plies,

(Interruptions)

~PROF. K. K, TEWARY: Today I
read a newspaper.

MR, CHAIRMAN : Please conclude,

PROF, K. K. TEWARY: There are
our colleagues in West Bengal Assemb-
ly, one of them is former Home Minis-
ter, Mr. Subroto  Mukherjee, who is
now an MLA. You will agree with me,
whatever by your philosophy,—when
you come to  power all by
vourself you may have a different
thesis on politics, on democracy, but—
so long as you are working under the
framework of the present Constitution,
in West Bengal also you will cpncede
that you have to guarantee the same
fundamental rights to all the ecitizens
of West Bengal as are guaranteed by
the Government of Delhi or any other
States. They were holding a meeting
and while they were holding the meet-
ing, the Fascists gang of Police of West
Bengal Government came with lathis
and thev came with lathis, .

(Interruptions)

ang assaulted him,
(Interruptions)

MR. CHAIRMAN: Order, order
Yes. Please continue.

.PROF. K, K. TEWARY: My friend
is admitted in the hospital in g precari-
ous condition.

SHRI SATYASADHAN CHAKRA-

BORTY: Are you referring to Subroto
Mukherjee?
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PROF, K. K. TEWARY: In a pre-
carious condition,
SHRI SATYASADHAN CHAKRA-

BORTY: Are you referring to the**
of Subroto Mukherjee?

MR, CHAIRMAN : No. Please do not
refer to any body like that. ’

(Interruptions)

MR. CHAIRMAN: Please take your
seat.

PROF., K. K. TEWARY: You are an
Hon, Member of West Bengal. I will
make request to make a state-
ment on the condition of my colle-
ague. Mr. Subroto Mukherjee has
been assaulted and is lying in a hospi-
tal in a serious condition,

While talking about West Bengal, I
will be failing in my duty, if I do not
make a  reference to the conditions
which the Government of the penple,
bv the people, but for Marxists
only.....

(Interruptions)

MR. CHAIRMAN: We are discussing
the President's address, We are not
going to refer to State Governments.

PROF. K. K. TEWARY: This covers
everything., It covers the political
situation.

MR, CHAIRMAN : Please conclude.

(Interruptions)

PROF. K. K. TEWARI: Thereforve,

Sir.

(Interruptions)

MR, CHAIRMAN: You have made
yvour point.

PROF. K, K. TEWARI: This docu-
ment  the President’s address ..... .

SHRI SATYASADHAN CHAKRA--
BORTY: On a point of order, Sir.

PROF. K, K. TEWARI: How can a
point of order arise now?

**Expunged as orders by the Chair,

Chair. .
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SHRI SATYASADHAN CHAKRA-
BORTY: If he refers to Mr. Subroto
Mukherjee who is an MLA, then the
‘West Bengal Assembly is in session
and it it appropriate for a Member to
refer to that thing here? This has to
be discussed in the West Bengal
Assembly, Mr. Ananda Gopal
Mukherjee’'s Party can raise it and
discuss it there, .

(Interruptions)

MR. CHAIRMAN: That is not a
‘point of order. Please conclude.

SHRT ANANDA GOPAL MUKHO-
PADHYAY: 1 will have to hold
tutorial classes for him to teach what
are the rules and procedures of this

House.

MR, CHAIRMAN: You may do it
outside: nobody is slopping you,
(Interruptions) 1 request all the
members to keep quiet. Please con-
clude no. I can say if anything un-
parliamentary has been used, it will be

deleted,

PROF. K. K. TEWARI: 1 have not
said anything unparliamentary.

MR, CHAIRMAN: I have said only
if any hon. Member has used any un-
parliamentiary words.

PROF, K. K., TEWARI: The Presi-
dent’'s Address therefore higlights
in totality the achievements that we
have to our credit ang the problems
that we pave to face as a nation and
as a people and I invite the opposition
10 shed their narrow-mindedness and
their appoach which is guided purely
by small political consideration and to
iake up issues which are larger than
political ideologies, larger than indi-
vidual political parties and factors
which determine the destiny of the
nation. With ihese words I think the
President for his enlightened address.

MR. CHAIRMAN:

“That an Address be presented t»
the President in the Zollowing terms:—

‘That the Members of Lok Sabha
assembleq in this Session are deeply
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gratefull to the President for the Ad-
dress which he has been pleased to
deliver to both Houses of Parliament
assembled {ogether on the 18th Feb-

ruary, 1983.”

MR. CHAIRMAN: Hon. Members

presenti in the House ...

SHRI SUDHIR GIRT (Contai): 1
want a clarification, Mr. Ananda Go-
pal Mukherjee has said, ‘Dont’ em-
barrass the Chair’ What does he

mean by this?

MR. CHAIRMAN: The Chair is not
embarrassed,

The hon. Members present in the
House whose amendments to the Mo~
tion of Thanks have been cirulated
may_ if they desire to move their am-
endments, send slips ic the Table
within 15 minutes indicating the serial
numbers of the amendments they
would like to move. A list showing the
serial number of amendmenis moved
will be put up on the notice board sho-
rily. In case any member finds any dis-
crepancy in the list, he may kindly
bring it to the notice of the officer at
the Table without delay.

SHRI SUNIL MAITRA (Calcutta
North East): I beg to mave:

That at the end of ithe motion, the
following be added’ namely : —

“but regret that in the Address
there is no mention about the plan-
ned and independent develcpment of
ithe national economy free from fore-
ign influence.” (1)

That at the end of the motion the
following be added, namely:—

“but regret that in the Address
there i no mention about the Impor-
tance and significance of the role of
the public sector in the Indian Eco-
nomy.” (2)
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That at the end of the m@tion’ the
following be added, namely: —

“but regret that in the Address
there is no mention about the just
and equitable income and wage po-
licy based on provision of minimum
conditions, like need-based income
to the mass of people and reduction
of the monstrous disparity in the
incomes of the big capitalists and
landlords and the mass of people.”

(3)

That at the end of the motion, the
following be added, namely:—

“hut regret that in the Address
there is no mention about the pen-
sions for aged agricultural workers.”

(4)

That at the end of the motion, the
following be added, namely:i—

“put regret that in the Address
there is no mention about the allot-
ment of free house sites for the agri-
cultural labourers and poor peasants
and the semi-proletariat and liberal
provision for cheap credit and con-
sumption loans” (5)

That at the enq of the motion, the
following be added, namely:—

“but regret that in the Address
there in no mention about the need
for adequate educational facilities
for peasant masses.” (6)

That at the end of the motion, the
following be added namely:—

“but regret that in the Address
there is no mention about a massive
plan for full employment to the
rural unemployed and unemploy-
ment relief.” (7)

That at the end of the motion, the
following be added, namely: —

“but regret that in the Address
there is no mention about the lock-
nuts, lay-offs, and closure of mills,
(8)

Address

That at theend of the motion, the
following be added, namely : —

“but regret that in the Address
there is no mention about the taking
over of all closed mills and concer-
ns,” (9)

That at the end of the motion, the
following be added, namely: —

“but regret that in the Address
there is no mention about granting
full trade union rights to Central and
State Government employees and
abolition of the police verification
system.” (10)

That at the end of the motion, the
following be added, namely: —

“bu. regret that in the Address
there is no mention against the in-
troduction of automation and other
megsures aggravating unemploy-
ment, ’ (11)

That at the end of the motion, the
following be added namely:—

“but regret that in the Address
there is no mention about the need
for the nationalisation of drug indus-
try in the country.” (12)

That at the end of the motion, the
following be added namely:—

“but regret that in the Address
there is no mention about the im-
mediate introduction of free educa-
tion upto the secondary stage in all
States.” (24)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about the pro-
vision of hostel facilities and full
scholarships ‘for all needy stu-
dents.” (25)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about the spe-
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cial attention to the requirements
of Scheduled Tribe and Scheduled
Caste students,” (26)

That at the end of the motion, the

following be added, namely:—

“but regret that in the Address
there is no mention about the rights
of students to be represented in
academic bodies {or ihorough going
reforms.” (27)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about the neead
for radical changes in education
making it democratic, secular and
scientific.” (28)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about taking
" drastic steps against those who in-
dulge in outrages against the Sche-
duled Castes and Tribes.” (29)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about taking
immediate steps to put an end to
the economic and social oppression
of SC/ST people by landlords, con-
tractors, and restoration of lands
seized by them.” (30)

That at the end of the motion, the
following be added, namely.—

“but regret that in the Address
there is no mention about the reser-
vation of jobs and special facilities
in matters of education and econo-
mic advance for SC/ST people.” (31)

That at theend of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about safeguard-
ing the rights of Muslim minorities
against any discrimination in em-
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ployment in Government services

and in educationa] institutions and
against Urdu.” (32)

That at the end of the motion the

following be added, namely:—

“but regret that in the Address
there is no mention abouf the in-
clusion of Nepali, Maithili, Mani-
puri and Dogri languages in the
Eighth Schedule of the Constitu-
tion.” (33)

That at the end of the motion, the

following be added, namely:—

“but regret that in the Address
there is no mention about the
full {reedom struggle of the Namij-
bian and other African people
against imperialism, apartheid and
racial] domination.,” (34)

That at the end of the motion, the

following be added, namely: —

“but regret that in the Address
there is no mention about the right
to exercise franchise on attaining 18
yvears of age as a fundamental right
of the people of India.” (35)

That at the end of the motion, the

following be added, namely;—

“but regret that in the Address
there is no mention about the right
to bear small arms as a fundamental
right of the citizens.” (36)

That at the end of the motion, the

following be added, namely:—

“but regret that in the Address
there is no mentlion about the consti-
tutiona] amendments for equal repre-
sentation ie. 26 each for all States
and Union Territories having a po-
pulation of over three million and 4
each for all those States and Terri-

tories having population less than
that.” (37)

That at the end of the motion, the

“but regret that in the Address
there is no mention about the aboli-
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tion of casual system of employment
and guarantee employment of Indian
seamen throughout the year” (38)

That at the end of the motion, the
following be addeq namely:—

“but regret that in the Acdress
there is no mention about the failu-
re of the Government to take strin-
gen{ measures against hlack-marke-
teers, hoarders, smugglers, specula-
tors and officials protecting them,”
(39)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about the recti-
fication of cost of living indices.”
(40)

That at the end of the motion. {he
following be added namely:—

“but regret that in the Address
there is no mention about the need
to reduce work-load and duty hours
of railway employees.” (41)

That at the end of the motion, the
following he added, namely:—

“but regret that in the Address
there is no mention about the refu-
e sal of the Government to revise wa-
ges of Central Government emplo-
yvees for the past seven years resul-
ting in declination of wages of the
employees by 7 to 37 per cent dur
ing the last eight years,"” (42)

That at the end of the motion. the
following be added namely:—

“but regret that in the Addrass
there is no mention about the failu-
re of the Government to implement
the recommendation of the Third Pay
Commission for wages revision after
the Consumer Price Index crossed
the 272 mark.” (43)

That at the end of the motion, the
following be added, namely:—

~ “but regret that in the Address
there is no mention about the recog-
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nition of trade unions through sec-
ret ballot,” (44)

/7
That at the end of the motion, the
following be added, namely:-

“but regret that in the Address
there is no mention gbout the series
of railway accidents and loss of thou-
sands of lives.,” (45)

That at the end of the motion, the
following be added, namely : —-

“but regret that in the Address
there is no mention about the failu-
re of the Government to implement
the Directive Principles of the Con-
stitution of India fully.” (46)

That at the end of the molion, the
following be added, namely:—

“but regret that in the Address
there is no mention about the woeful
lack of medical facilities and the pri-
mary health centres in the vast maj-
ority of the villages in the country.”
(47)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Addrass
there is no mention about the need
for the abolition of bonded labour in
the country,” (48)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no menfion about the aboli-
tion of contract labour system in the
counfry.” (49)

That at the end of the motion, the
following be added, namely:-—

“but regret 1ihat in the Address
there is no mention about the failu-
re of the Government to improve
sports standards of the country™
150)
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That at the end of the motion, :he
following be added namely: —

“but regret that in the Address
there is no mention about the atte-
mpts to curb the freedom of the

ress and introduce some kind uf
censorship of news.” (51)

That at the end of the motion, the
following be added, namely: —

“but regret 1hat in the Address
there is no mention about the grow-
ing curbs on the constitutional pow-
ers of the States and concentration
of powers at the Centre.” (52)

That at the end of the motion, the
following be added namely:—

“but regret that in the Address
there is no mention gbout the con-
certed and deliberate efforts to un-
dermine the judiciary.” (53)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about the real
upliftment of Harijans and Schedul-
ed Tribes.” (54)

That at the end of the motion, the
following be added namely :—

“but regret that in the Address
there is no mention about propaga-
tion of separatism in the Adivasi
areas of the country.” (55)

That at the end of the motion, the
following be added, namely:—

“bul regret that in the Address
there is no mention that the Adiva-
sis are being deprived of human exis-
tence, sold as bonded labourers, their
young gitls sold in the flesh market,
and are being alienated from the
rest of the country and the common
democratic struggle, and the Adivasi-
areas are providing ideal ground f.r
some foreign Christian missions to
spread the message of separation
from the counftry.” (56)

That at the end of the motion, the
following be added, namely:-

“but reeret that in the Addrass
there ic ri~ mention aboui the mai-
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practices of Christian missions in the

North-Eastern region resulting inse- -

cessionist feelings in the area.” (57)

That at the end of the motion, the
following be added, namely:—

“hut regret tihat in the Address
there is no mention about the failure
of the Government to fight and ex-
pose the malpracties of the foreign
Christian missions in the North-Eas-
tern region.,” (58)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about the prob-
lems of minorities.’ (59)

That at the end of the motion, the
following be added, namely:—

“Hut regret that in the Address
there is no mention about the Indian
women who are vietims of an obscu-
rantist semi-feudal cutlook and des-
pite the equality of sexes proclaim-
ed in the Constitution thev are de-
nied equal treatment, including squal
wages,” (60)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is nno mention about the increa-
sed number of rape and molestation
cases of women."' (61)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about the severe
attacks on Harijans and tribals in
the country-side and utter failure of
the Administration to prevent such
atrocities.” (62)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about the failure
of the Government for nationalising
foreign banks, monopoly houses and
branches of multi-nationals.” (63)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about the sale
of all essential commodities such as
foodgrains  edible oil, cloth and
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sugar at subsidised prices through a
net work of shops undér public dis-
tribution system under the control
and supe:vision of popular commi-
ttees by ensuring adequate and un-
interrupted supply of these commoai-
ties.” (64)

That at the end of the motion, the
following be added, namely:-

“put regret that in the Address

there is no mealion asut the -rage

policy of granting a living wage 10
the workers.” (65)

.

That at the end of the motion, the
following be atlded. namely ;-

= “but regret that in the Address
there is no mention about the failu-

} re of the Government to consider
the Governmeni {o consider the
ways and means to check the rava-
ges caused by repeaied flood and dro-
ugnt.” (66)

That at the end of the motion. the
following be added, namely:-

“but regret that in the Address
there is no mention about the dele-
tion of Articles 356 to 360 of the
Constitution.” (67)

That at the end of the motion. ‘he
following be added, namely:-

" “put regreit that i1 the Address
~ there is no mention about the inclu-
} sion of the right to work as a fun-

damental right in the Constitution.”
(68)

That at- the end of the motion, the
following be added, namely :-

“but regret that in the Address
there is no mention about the anti-
evietion measures, guaranteed iair
prices for peasants produce, supply
of cheap credit and subsidised in-
puts to the mass of the peasantry.”

s (69)

That at the end of the motion_the
following be added, namely:—

“but regret that in the Address
there is no mention gbout the role of
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U.S. imperialism on the guestion of

arms supplies to under—developed

and developing countries.,” (70)

That at the end of the motion, the
following be added namely:—

“but regret that in the Address
there is no mentivn aboutl the enor-
mous increase in U.S, defence expen-
diture causing increased threat to the
World peace.” (71)

That at the end of the motion, the
following be added, namely:—

“but regret thai in the Address
there is no mention about the fighting
people of Angola, Ethigpia, Mozam-
bique and the People’s Demorsatic
Republic of Yemen " (72)

That at the end of the motlion, the
following be added namely:—

“but regret that in the Address
there is no mention about the danger
of war in place of detente and arma-
ment agreement” (73)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about the mas-
sive anti-war rallies that have been
held in different parts of India in-
cluding Delhi.” (74)

That ad the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about the danger
of unclear was treatening humaeanity
because of the pilicies pursued by
the U.S. imperilists,” 75)

That at the end of the molion‘ the
following be added, namely:—

that in the Address
there is no menticn  about the call
for an urgent task of the working
class and all progressive sections o
combat nuclear war dangu», 2xpos2
and unmask the im=e=ialist yplans
before the people to save the world
from nuclear destvction” (76)

“but regret
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That at the end of the molion, the
following be added, namely:—

“but regret that in the Address
there is no mention about the plans
of the U.S, imperialists for slobal
domination using various agencies.”
(77)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is ng mention about the fact
that Israel at the instance of U.S.A.
made havoc to the heroic Palestinan
forces in Lebanon and caused geno-
cide am:ng the Labanese people
178)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about the crisis of
the capitalist systems of development
in the world and its inevitable con-
sequences  experienced by Third
World countries” (79)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about the anti-
imperialist forces which are actively
fighting the imperialists in E, Salva-
dor, Nicaragua, Zimbabwe, Namibia,
Southern Africa.” (80)

That at the end of the motion, the
following added, namely:—

“put regret that in the Address
there is no mention about the fact
that the inflationary spiral has o€en
continuing without check for nearly
a decade and has become a perma-
nent feature of the Tndian economy”

(81)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about the high

prices imposed by oil monopolists,
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taking advantage of the price in=

creases made by the oil-producing

countries which have contributed

further to this process.” (82)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about the role of
World Bank and the International
Monetary Fund agiencies who are in-
strumental in accentunting the infla-
tionary sprit‘al1 throcugh their demands
on the Indian Government to ralse
taxation levcls, raise oil and fertili-
ser prices and reduce pe~“nles con-
sumption standeds™ (83)

That at the end of the motion, the -
following be added, namely : —

“but regret that in the Address
there is no mention about the hur-
den of debt services despite rapid
rise in the export earnings about
the dependence on Western coun-
tries,” (84)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about the World
Bank which has been pressing India
that it should go for commercial bor-
rowing for financing its Plans _
abandoning the import subsitution
policy and following an active export
promotion policy—a policy to
divert goods from the internal to the
external marketl’ (85)

That at the end of the motion’ the
following be added, namely: —

“but regret that in the Address
there is no mention about the coun-
tinuous defying of Government direc-
tives regarding dilution of equity by
the drugs companies and other Multi-
nationals.” (86)

That at the end of the motion, the
following he added, namely:—

“but regret that in the Address
there is no mention about the failure
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to undertake radical land reforms
polices.” (87)

That at the eng of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about the exploi-
tation of agricultural workers and
the absence of legislation to protect
their wage standards.” (88)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about the re-
munerative prices to the peasants.”
line.” (90)

That at the end of the motion, the
following be added. namely:—

“but regret that in the Address
there is no  mention about the per-
centage of people below the poverty
line. " (90)

That at the end of the moticm, the
following be added, namely:—

“pbut regret that in the Address
there is no mention about the pro-
cess of mass eviction from land re-
sulting in the increase in the ranks

of labourers.” (91)

That at the end of the motion, the
following be added namely:—

“but regret that in the Address
theré is no mention about the
housing problems in the urban and
rural areas.” (92)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about tne
increasing problems of the slum
population.” (93)

That at the end of the meotion, the
following be added, namely:—

“but regret that in the Address
there is no mention about the
concentration of land in the hands
of a few.” (94)
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That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about the
mounting prices causing intense
suffering on all sections of tne peo=-
ple particularly the workers in unor-
ganise industries, the agricultural
workers and peasants.” (95)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about the
strengthening the Indo-Soviet Treaty
of Friendship and Cooperation which
is a high lever to ward-off imperialist
military pressures and defeat ar-
gression.” (96)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no menticn about the
genera)l breakdown of law and order
situation in the country.” (97)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about the
deteriorating situation due to growe-
ing collusion between the police, the
bureaucracy and the anti-socials.”

(98)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about the
attack on the freedom of the trade
union movements and the right to
organisation.,” (99)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention of the steps taken
to rectify the laws which are not in
the interest of the working class.”
(559)
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That at the end of the motion, the
following bHe added, namely:—

“but regret that in the Address
there is no mention about the
" failure of the Government to fight
against the Islamic fundamentalist
appeal which is directed towards
creating a feeling of separatist na-
tionhood amongz the Muslims tn
undermine national unity.” (560)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about the
fact that the chanvimistic appeal of
certain exremist elements in terms
of Hindu nation may drive the Mus-
lim mass into the camp of the funda-
mentalists.” (561)

Thit at the end of the motion, the
following be added, namelyw—

“but regret: that in the Addres
ithere is no mention about the impor-
tance of real federal character of our
couvntry.” (562)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about the
fresh constitutionag] provisions to
expand the powers of the States and
guarantee their autonomy.” (563)

SICFEeT Wredt  (gear)  #
WETT FEATE

fF weaa & ww A fAEA-
fafaq 1 o, el

“oreg @z @ f& afwram
u mfgamdl &7 FHT4 #T e
T guTea™ e & fau g
UF WE-gIHET AvRCAl § 3%
fait 25 sfawa s gefe ww
w1 I g fFam T g 1 (100)
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fr swama & o & faefolad
WeT ST; wE -

“orvvg @ § fE o e
g g wigami o ® O s
WOET  dOeETer AT Jee
#1 go famem & fad oF faqw
TET ATHI ATHAT FT FTARA
T w4 F1 Foaa@d  qgr fEET
mwmr g1 (101)

fr wemma & wq ® fafwfes
deT WU, #AW

‘o @3 & @ wladTT A
FFETT A0 FIH T aUAFATL FT
T w1 gewm w20 {war mr )
(102)

f gem@® wA # faAfafag
ST ST, wA -

“owg @z 2 fF mfrwrew
g oft gfrgare T w6 dfa-
a &t Faq g § omfaa
FXA F1 Iodd@ gl (FwAT AT g v
(104)
ff weam@ & A3 & 7z ST
T, TR -

“qvg @3z & fF wfwarer
§ wearyr wiufaaw, 1963 &
fFnfafa & 7z v Afa
FT @RI FT Iq IEF THR
§ AN FA FT Igd@ AE ORAT
mr &7 (105)
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fe@ swam & wig@ § ag SrEr Q,
aafg -
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wanﬁrﬁrﬁﬁw‘mr?ﬂw
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f& yam % % ¥ 3g w0er M,
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q Weq gEAF AAW  F Fifaiaw
T FA FT IodAd Al (HAT AT
g 1" (107)
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Y WY A A T, A9 FGH TG &
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(108)
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LT GLEN FAA AR AaAF
¥ar wfafqan £ |wWes @ F71
Sorg Agl & 17 (109)

fo geara F owiq ¥ g ST I,
qATq_ ——
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fe geats F fq ¥ Tg Ster AT
Wéﬁ?[:——
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77 safaddl & Sfaqa-argT F oo
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qif 1 Ioora A& fFar oy & "
(111)

fe st & o & g S S, met—-
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AT FT IIAFATHT &Y AW
FEH qegq ed T 9 & &
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(112)
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AOTTEAT @1 BV W ¥ AT F
frg e ¥ W% sE wy
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oo g 2 1 (113)

fF oeqra & ww § ag ST oW,
AT ——

‘argEs g f& dma ©
FFTAA & o 9o @ faae &
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g 1” (119)

ff seqma & o H @g ey S,
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“arg @ B f& miuwwo §
W F THFST A Fied arel WE-
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#ragm g 1" (126)

fF qeama F a7 § 7@ er =,
I ——

‘oz @z § fF ol
o greverfas Tl 97 Ud a
F7 eq@ wg fwa war 2O
(127)

fF gearg & wig ® 4dg SA®T WC,
oI —

‘org @z g (& wAfwwew #
“wrg & #faere U W dfagm #®
o AfgFe F ®0 A wfAd FA
#1 geor@  aar g 1" (128)

fF woma & A W @g g S,
oqiq i —

”q-v\—,@ ag % f& afaemor &
FIOAT  IWEA WL IgHT Ao
SUNST  d v Wiy Feuaed
& 10T (g1 FAE AT & Sanw
1 goord g R E ) (129)

fF ywrg o & ag SrEr WO,
AT '

‘g @z g fF wfeamm ¥
AT TENT FT USAAFIO FIA
FT Jeag@ @ fwar mar g
(130)
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fFomm & o= & agsier @,

qIq —

“ecgugEr § f&  wfw-
Y ¥ omEa fgg ud wew
Aogd F1 gaw  wegy SfaAg
T °1 Ty fagifa FLA HT
e A fear om0
(131)

f weqra Foa ¥ ggTETSG, wAT:

“qowgaes g fF mfwwmoor
¥ geFTa FHAAT & FIAUTH
9 g L FT HE Iea@ Azl
T & 1" (132)

ff yemd & o7 & g AT ST,
W’f?[.:—-—-

“ovg @x g fa  wiwTee
H g FHATE] F wgg
W #1 d=  fewl #® diw
WA FE FT g IJoo@ TgGL
g 1" (133)

fFsma 7 § ug @ I,
UT ——

“gvg me g f mfwwmw ¥ &
1981 T MMTHA & I AT
¥ gfg® wm § W s wE
T A ) aiEd FA FT oo
a8 fear omar & " (134)

fF seqrg & Aq H qg ST AT,
T —

“ovg @s & & e
¥ gt fhetaE ot fww w®
TEE WA ¥ a9A GEHA H
e F F I qgr g 17

(135)

Address
fo weama s ¥ ag shan s, wa-

“avg @ g e wfewen §
TG wHatfEi w1 faar fed
iR FT ¥ FW 8, 33 wawWE
T I T oo AGT (wAT AT

g 1" (136) |
".
for sreamer & wq & ag SeT ST, nEq—y
“avgEr g fF mfawen §
TAQFT, «w qugT WG oWl
51T arffsmm &1 sygfaswew
TEA-TE a4 H1 Aifa B fAear g
FrawE g 1”7 (137)

f& weara & #wig ¥ gg ST AW,
qY T —

“ggEs g sTanas aegHl
FEdiF A9 W afg 1 AFAE
fau fefy gwEY few w1 SeoE
girwme Fad G mn g
(224)

fs stara & wg § 9g NI, M

“qreg @g g fF mfwwmer &
fafwe ot & fredft g€ S| &1
FHT & 3F @A qAT T
gl g fAeifa e foe-
qE & feg 15  WEG@F -
I FH FT Jea@ AGl (AT
T & 1" (225)

fr T & S W ag WIST Y, WAL

“org @e g fE wfwwee ®
¥ A F Swred ¥ afg & aEEs
Ig ¥ og ¥ FHT FW K WE
g g feamm & 1"(226)



.;}71 Motion of Thanks

[L,T;' '.r"i_l—:-l.]'. ) ETI:'-. ]
fF geqra & e g 13 AW, AAT -

“avrg @2 g fF afaaem A
% gfa gea faateor afafz gra
fFatfaar sasr &1 AT9FTY Hed
faatf =7 1 zea@ T fFar
T@r g (227)

for geqma & wem | 48 ATTTATT, AATH -

“qveg @z g R fERAEET F
faet & ATAFT Wem q . FA
F 3297 7 gfw gen fratwor atafy
g fHamt & gsv9 wfaEfadr
7@ F1 ATITAFAT 1 TeAd A(A-
araor § F8% fwar w7 (228)

f& weata & weq & 77 Srer A,
AT

Yo @z g fF aAfaqan 4@
TAAHT g afg=q wforan, AFKTH
e fgrg ame F a9 7 FE0A
RIS FATT Tqrfad FLA UF AT
AT 9T B FeE FEW ZE A
FICOT ATZA AV gL & fax soOw
AT FT FIE Joo@ A1 2 1 (229)

fF seqras & s & g Srer A,
Tty —

“at:g |z & fv awm F fafa=w
USGT H G FeTASAF]T & ATTATA
#r fewers & F fq@ gamE
FEH I F Foord ATAATTT H
g far mar & 07 (230)

fF weqra & weq § gz Srer o,
T —

“oreg ma & fw mfgamam
¥ g3 A Tz-ifa asA oA
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ATavgsaT & AATL fasiig ggwet
a9 FT Jeam T4 fEgr mar g0

(232)

f& gvard & @Fa A ag ST AT,
ﬂ'?ﬁ?[:-—

‘qveg @3 g f& Afawmar #
areaatfas 20 F1 fFdaw s F
fra |t FaF1 F W0 AT OriHe
FT1 us fawa gfew @@ grfod
FIHA FT Sead@ Azt fFar v 2 0"

(232)

f& sxa17 & W= | TE ST SO,
-

‘oveg @z g fF qitew awgam
# fame fgar #1 e w7 am
ALY A § ogEE Ay
AT @ AT AT F9A & (@A
FI1Z WTET FI9 IFIH F1 Seaw
gfawge § agr fFar qar 2 0"
(233)

ff sxa/a & z=q 7 77 AET A,
T —

‘ateg @z g fF miwwee #@
fowet srtaat § gafua d=a g
F1 e Ageaq fawrfen @1 -
feaa F¢A 1 oo Ag1 far w37 2"
(234)

ff weqra & w7 ¥ ogg S0 m,
!T?ﬁ?-[:—

-

“avg mz 2 fF mfaagor H
fagre &1 #9947 3T avFTe g
fratfa smodor & wrdd #1 awr
maﬂmﬂﬁf\Tngl”a
(235)
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fe g9 & W=7 ® g SIET T,

st -

“qg @g g R afywmeo #§
w1 ey afafa #v Jo% @
1980 ¥ wFIfSa AE F& F

-

FTON JAT IH! 955 (qafqa &9

q arfaa @ F71 Ieo@ Agy T

T g 1 (236)

ff ¥=1a & %wa ¥ 7g JIT0 T,

ot -

‘g @z ¢ fF afaew #
dgme afg &1 IJ@I ga w@d@an
gt #1 fow @ Tadaa &fas
qEATH GO0 A7 AT G TTT ATFATU
Tfer F1 FgiE of= &1 80 qrEATy
fratfea @0 #1 Ieo@ 480 e
T o2 7 (237)

& geq13 F " H Ig SIST A,
mﬁq:—

“orrg @3 g B wfewmoo #
g TaaaT FATtadi &1 eafa
# faoeft & w81 TATCR 9T FT
e i f T 2 07 (23)

sy wegaTemer AfFar (ISHT)
g wears F<ar g

ff w&qTa & oWeq 0 TE el S,
T~

“atrg @e g fF mfawme ¥
A i i a9 FEiET Sty
& AThT 7 Heqaqw 2g Gl HHg
g & faamant d g Atary
foreror geavsiy ® froew gfaam
IqeAed FAA A T FIE Teard
T 7 (114)

Address
ff s&@@ & @@ A ag qreT A0,
aaiq—

‘qwg @s g fF mfewew ¥
AE AU AHEATIEA AT F1 4TS
Y & FT HY qdiwd TqidFar
9 79T a9 1983—-84 H YuSA
FET FYA gg GASA  HATIEAT
F1 gyfagar fftaa §T Feg
fratfa #x g F1 gfa alqema:
FLEW FT g Ieord gt g |
(115)

f& weata & ag w+q H gg AT A7,
o -

‘9tg @z ¢ fF wfawman ®
Ffu safadt ®1 Aqaw a7 e
FMEEY AT TEE AT q
W@l ATAvaF AT & 7 (wew 1
feafd & ST 21 9T 9 F T@
ATH A WIATH HT AT FA
FT &% Jom Ag £ 17 (116)

f&# umma F W ° Fg SArET 0,
T —

“freg @e g fw wfwwmae #@
W W @d TEWIHT &7 qdnr &
faa fasa wara & @ga foem &=@x
qx gfamfrar § =ws FT #fasts
F1 fawfaa w0 & faa am= gfaa
I FUY AT qal foeAr, w2w
T qEm @ F f@enfedi
gLETE WEFHl W FH FE A
FRATa AEFTEAT  F1 qT@ FA@
gara, fedfta qav  wam s &
gaq we T glagn Saseg FAY
S & JeeE Aag g V' (117)
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[ weq qicmao wigar]
fF Seate ¥ weq  ag Srer wTg,
A~

“freg @ & & wiwamo

FAT IATET *F gd A WA fasiar

yTey F & fay a9 &@g S

F) ¥ frato &@ 1 afe afq

Y fFY I T4 A9 AT IATEA

FreEEN F FEl F1 T0 F| &
fax @z fauifea s Wl 2 awa

¥ qU FA & FE Jead qgy g 1"

(118)

SHRIMATI GEETA MUKHERJEE
(Panskura): 1 beg to move:

That at the end of the motion, the
following be added, namely: —

“but regret that the Address does
not mention about the increasing
sufferings of the masses as a result
of rising and high prices of all essen-
tial commoditions consumption,”
(138)

That at the end of the moton, the
following be added, namely:—

“but regret that the Address does
not take serious view of the failure
of the Government to revamp and
extend public distribution system
which is essential for checking price
rise and ensuring supply of the da-
ily necesities to the people.,” (139)

That at the end of the motion, the
following be added, namely:

“but regret that the Address does
not shown concern about intensifica-
tion of operation of the free market
economic encouraged by the retrogra-
de trends in Government policies.”
(140)

That at the end of the motion, the
following be added namely:

“but regret that the Address does
not take note of the fact that funds
allocated for agriculture, irrigation

Address

and rural developments mainly go
to the benefit of the rich while the
poor seclions are denied these hene-
fits.” (141)

That at the end of the motion,
the following be added‘ namely :—

but regret that the Address does
not still see the necessity of a radi-
cal change in the credit policy of
the public sector banks with a view
to helping the ‘weaker sections in
the rural as well as urban greas
who need financial asistance
most.” (142)

That at the of the motion, the
the following he added, namelv:—

“but great that the Address does
not mention that exploitation of the
rural masses is intensifying as g
result of the wrong  policies of the
Government on the one hand and
continuance of the semi-feudal sur-
vials on the other hand compounded
by the invasion of captalism in rural
econmy.” (143)

That at the end of the motion‘ the
following he added, namely:—

“but regret that the Address does
not take serious view of the fact that
in most of the States the implemen-
tation of the land referms including
the land ceilings and distribution of
surplus land to the tiller has come
to a dead halt." (144)

That the end of the motion, the

following be added, namely:

“but regret that the Address does
not take note of the growth of agri-
cultural workers from 50 million to
well over 60 million which is an in-
dication of rural poverty, and
growing landless among the vast
rural masses there. (145)

That at the end of the motion, the

following be added, namely:

“but regret that the Address does
not see that even the existing laws
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relating to the minimum agricultural
wages are not being faithfully im-
plemented in a number of States as
a result of the influence of the land-
lord elements on the Governmert
and the administration.” (146)

That at the end of the motiUn‘ the
following be added, namely:

“but regret that the Address nei-
ther takes note of the exireme distress
through which millions are passing
and famine conditions in different
parts of the country nor does it pro-
mise adequate provisions of re
assistance by the Centre for mitigat-
ing their sufferings angd for the re-
habilitation of the economy.” (147)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not mention that after 34 years of in-
dependence nearly one-third of the
Indian villages are not provided even
with drinking water.” (148)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not take note of the fact that a2s a
result of the Government’s failure to
buy jute, cotton, tobacco, ete.,
through its own agencies, the mills
and certain middlemen are reaping
benefits by depriving the peasantry
of the due prices, while the unlifted
stocks accumulated.” (149)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not still see the need of taking-over
the wholesale trade in foodgrains
and certain other essential commodi-
ties.” (150).

That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not take note that evén now nearly
3 million bonded labourers exist in
rural India.” (151).
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. That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not mention the urgent need to cnact
a comprehensive Central legislation
for agricultural workers” (152).

That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not take note of the growing rural
indebtedness which is causing so0
much suffering to lhe agricultural
labourers and the poorer sections of
the peasaniry, nor does it indicate
any measure to give relief {o them.”
(153)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not speak against the undue conces-
sions that are being showered on the
monopolists and the multinationals
in the name of incentives” (154)

That at the end of the motion the
following pe added, namely: —

“but regret that the Address does
not warn the Government against
the bankrupt theory of seeking eco-
nomic and industrial development
by encouraging the monopolists "
(155)

That at the end of motion, the
following be added, namely:—

“but regret that the Address does
not take note of the industrial
licensing policy intended to serve the
interests of the monopolists.” (156)

That at the end of the motion, the
following be added, namely: —

“but regret that the Address does
not propose an end to the policy
which legalises unauthorised expan-
sion of capacity by the industrialists
in violation of the Industries (De-
velopment and Regulation) Act.”
(157)
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That at the end of the motion, the
‘ollowing be added, namely:—

“but regret that the Address does
take note that the FERA measures
are not beng faithfully enforced and
that they are being defined by the
multinationals.” (158)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not warn against the signing of the
“collaboraticn agreements with the
West{ during the last few years
against the national interest,” (159)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not show any awareness of the fact
that in the name of transferting
tfechnical know-how, the multina-
tionals are trying to further pene-
trate into the Indian economy to the
detriment of our national objective
of selfreliance.” (160)

That at the end of the motion, the
following Dbe added, namely:—

“but regret that the Address does
not call upon the Government to de-
velop comprehensive programmeg
for self-reliance by taking more effec-
tive measures against neo-colonialism
and its exploitatiopy,  in ail forms.”
(161)

That at the end «f the motion, the
following be added, namely: —

“but regret. that the address
does not propose any cffective curbs
on the drain in our national resour-
ces as g result of remittances of pro-
fits, interest, royalities dividends
ete. by the multinationals from this
country.” (162)

That at the end [ the maotion, the
following *e added, namely , —-

“but regret that the Address does
not refer to the seriousness of Assam
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situation caused on the one hand by
the violent, anti-demeo:zratic and anti-
national methods used by the ex-
tremists thwarting  the holding of
elections and on the other hand, by
the procrastinz.ion on the part of the
Government in  dealing with the
Assam problem in g principled way.”
(163)

That 2t the end of the motion the
following be addel, namely:—

“but regret that the Address does

v not indicate any  effective sleps to

Wpunish the persons indulging and

conspiring in the riots in différent

parts of country even after a lapse

of thirty-five years of independence.”
(164)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not make any mention of the scheme
for the amelioration of the economic
condition of the minorities and for
extending help in the development
and progress of their language and
culture.,” (165)

That at the end of the motion the
following be added, namely:—

“but regret that the Address does
not show any concern over the ten-
tinued exploitation of Adivasis by
the mine owners engaged in illegal
mining operations in the tribal areas
of Orissa, Bihar and Madhva Pra-
desh.” (166)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not mention about the call for the
urgent task of the working cless and
all progressive sections to combat
nuclear war danger, expose and un-
mask thes plans of the US and other
imperialist powers pefore the people
to save the world from nuclear de-
truction.” (167)
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That at the end of the motion, the
following be added namely:—

“put regret that the Address
makes no reference to the propor-
tional representation as a measure
of election Teforms.” (168)

That at the end of the motion, the
following be added, namely:—

“but regret that thes Address does
not mention about the Khalistan
movement{ by the separatist elements
who are carrying out their propaganda
against our country from Canada
and United States of America in the
name of Republic of Khalistan”
(169)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not mention about the inordinate de-
lay in settling the Punjab issue, as
a result of which extremist slogans
and position are being further en-
couraged.” (170)

That at the end of the motion, the
following be added’ namely : —

“but regret that the Address does
not make any reference to the crash
in prices of almost all cash crops and
the consequent hardships of the
peasantry.” (171)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
rnot mention about the utter inade-
quacy of relief measures in the
drought ang cyclone effected areas in
different parts of country” (172)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
hot mention about the need for pay-
ment of 3 due instalments of D_A. to
the Central Government employees.”
(173)
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That at the end of the motion, the

following be added, namely:—

“put regret that the Address dces
not take note of the prolonged strike
of lakhs of workers of Bombay tex-
tile mills.” (174)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address
does neither take note of the fast
growing foreign indebtedness of the
country, nor does it assure that
futher withdrawals from the IMF
will be stopped.” (175)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not take note of the fact that the
Government has made it a practice
to raise the prices and rates of com-
modities such as H.S, Diesel Oil and
Kerosene on the eve of the Budget
Session of Parliament’”. (176)

That at the end of the motion, the
following pe added, namely:—

“but regret that the Address does
not express its serious concern at the
cases of robberies in trains vhich
have become so frequent.” (177)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address dees
not take note of the malpractices
indulged in by the people in high
positions in the distribution of con-
trolled items like cement.” (178)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not show due awareness of the deep
economic crisis fraught with grave
social consequences through which
the country is passing.”’” (179)
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That at the end of the motion, the
following be added, namely:—

“but regret that the Address over-
looks the fact that there is stagna-
tion and even decline in many sec-
tors of economy.” (180)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not show due concern zt the growing
economic disparities or even at the
fact that more and more people are
going below the poverty line.” (181)

That at the end of the motion, the
following pe added, namely:—

“but regret that the Address does
not take note of the fact {hat al-
though the national income js in-
creasing at current prices, both na-
tional income and the per capita in-
come in real terms or zt constant
prices are showing 5 decline.” (182)

That at the end of the motion, the
following pe added, namely:—

“but regret that the Address does
not mention that the conditions of
the Harijang and other oppress-
ed and backward section of
the community are deteriorating des-
pite official declarations and pro-
mises.” (183)

That at the end of the motion, the
following be added namely:—

“pbut regret that the Address does
not take note of the continued bru-
tal atrocities on Harijans in different
parts of the country particularly in
Bihar and U.P.” (184)

That at the end of the motion, the
following bhe added, namely:—

“hut regret that the Address does
not mention awareness of the new
stirrings among the tribal people
not only for theiy economic ang cul-
tural development but also for their
political rights and opportunities.”’
(185)
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That at the end 6f the mns%on, the

following pe added, namely:—

“but regret that the Address does
not take note of the fact that as a

- result of the business malpractices

of the monopolists even thé smell
and medium industries in the private
sector are put to great diffl-
culty.” (186)

That at the end of the motion the

“ollowing be zdded, namely:—

“but regret that the Address does
not show any sign of alarm at the
deepening liaison between the big
business circles and the corridors of
powers.” (187)

That at the end of the motion, the

following pe added, namely:—

“but regret that the Address does
not take note of the anti-working
class policy of the Government
marked by attacks on the trade ynion
rights and otherwise also by repres-
sive measures.” (188)

That at the end of the motion, the

following he added, namely:—

“but regret that the Address docs
not take note of the wide-spread dis-
content among the public sector em-
ployees all over the country on ac-
count of the Government's refused to

set right the process of collective ™

bargaining.” (189)

That gt the end of the motion, the

following be added, namely:—

“but regret that the Address does
not show and awareness of the
fact that industrial relations in the
country cannot be maintained on
the even keel ynless the Govern-
ment respects the trade wunion
rights gnd the right of collective
bargaining by the workers.” (190)

That at the end of the motion, the

following pe added, namely:—

“but regret that the Addregs does

po’c take note of the fact that there
is chaos and confusion in the acade-

mic world because the Govemifhent
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has no clear cut democratic educa-
tion policy.”? (191)

That at the end of the motion the
Yollowing be added, namely:—

“but regret that despite high-
sounding talks about protection of
the honour of .women, the Address
not propose any effective steps to
protect women from atrocities and
Tape by the criminals, anti-social
-elements and even by the police.”
(192)

_ That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not take due note of the growing
expansion of the Diego Garcia US
military base and arms build-up in-
cluding nuclear arms there,” (193)

That at the end of the motion the
following be added, namely:—

“but regret that the Address does
not stress the urgency and import-

ance or strengthening the anti-~

imperialist contest of India's foreign
policy.” (194)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not take note of the fact that India’s
share in the total turn-over of the
world trade is declining zs a result
of the protectionist policies of the
western developed countries.” (195)

That at the end of motion’ the
following be added, namely:—

“but regret that the Address does
no see the need for the review of the
Centre-State relatons with 5 view to
giving more powers to the States and
providing them with greater finan-
cial assistance.” (196)

That at the of the motion, the follow-
ing the added, namely:—

“but regret that the Address does
not see the necessity of sharing the
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proceeds of the corporation tax, cus-
toms and export duties with the
States.” (197)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not assure about the abolition of
contract sytem in jobs in indus-
tries.” (198)

That at the eng of the motion, the
following be added, namely:—

“but regret that the Address does
not give any assurance that lockouts,
closures, and lay-offs would pe ban-
neq and the workers’ rights would
be protected against such anti-
workers steps.” (199)

That at the end of the motion, the
following be added, namely:—

“but regret that he Address does
not show proper awareness of the
power crisis in the country, nor does
it indicate the adoption of correct,
integrated energy policy.” (200,

That st the end of the motion, the
following pe added, namely:—

“but regret that the Address does
not take into account the difficulties
and sufferings of the handloom wea-
vers and other artisans nor does it
propose any measures to mitigate or
solve their problems.” (201)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not give any assurance that the re-
commendations of the Gujarat Com-
mittee on the status of Urdu langu-
age would be implemented forth-

with.” (202)

That at the end of the motion the
following be added, namely:—

“but regret that the Address does
not take note of the fact that the
struggle of the working class and
other democratic sections of the
toiling masses is systematically
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played down by the official mass
media.” (203)

That at the end of the motion, the
following pe added namely:—

“but regret that the Address does
not take note of the official media
boosting out of all proportions the
Government statements and other
propeganda while neglecting to edu-
cate and inspire the people in the
ideas of secularism and democracy
and in the Struggle against commu-
nal and disruptive trends.” (204)

That{ at the end of the motion, the
following pe added, namely:—

“but regret that the Address does
no take serious view of the fact that
the CIA and other imperialist agen-
cies are active in our country with a
view to encouraging the forces of re-
action, disruption ang disintegra-
tion.” (205)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not mention about the measures to
solve the mounting illiteracy in the
rural areas.” (206)

That at the end of the motion the
following pe added, namely:—

“but regret that the Address does
nog mention about the growing re-
gional imbalances and steps to cor-
rect them.” (207)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not mention about the mountingun-
employment and under-employment
in the country.” (208)

That at the end of the motion, the
following be added, namely:—

“but regret tha the Address does
not mention about the mounting
unemployment in the country and
measures to eradicate the same and
give unemployment allowances fo
the unemployed.” (209)

Address
That at the end of the motion, the

following be added, namely:—

“but regret that the Address does
not take note of the failure of the
Government to wunearth black
money.” (210)

That at the end of the motion' the

following be added, namely:—

“but regret that the Address does
not mention the almost total failure
of Ggovernment to implement the
Debt-Cancellation and other anti-
usury laws, the Prohibition of Un-
touchability Act the Dowry Prohibi~
tion Act and such other laws direct
against social and economic oppres-
sion.” (211)

That at the end of the motion the

following be added, namely:—

“but regret that the Address does
noi take note of the acquisition of
the sophisticated US F-16 war planes
with neutron weapons by the mili-
tary rulers of Pakistan posing seri-
ous threat to the security and terri-
torial integrity of India.” (212)

That at the end of the motion, the

following be added, namely:—

“but regret that the Address does
not mention about the grant in
pension to gged agricultural work-
ers.”” (213)

That st the end of the motion, the

following be added, namely:—

“but regret that the Address does
not mention about the necessity of
taking over all closed mills and con-
cern.” (214)

That at the end of the motion, the

following pe added, namely:—

“but regret that he Address does
not mention about the steps taken
for full trade ynion rights, full demo.
cratic rights to Central gnd State
Government employees and abolition
of the police verification sys-
tem.” (215)
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‘ That at the end of the motion, the
following pe added, namely:.—

“but regret that the Address does
not mention about the rights of stu-
dents to be represented on academic
bodies for through going re-
forms.” (216)

That at the end of the motion, the
“Zollowing pe zdded, namely.—

“but regret that the Address does
not mention about the recognition of
trade unions through secret
ballot.”” (217)

That at the end of the motion, the
following be added namely:—

“but regret that the Address does
not mention about the nationalisa-
tion of drug industry in the
country.” (218)

That at the end of the motion, the
following be added, namely:—

“but regret that the Address does
not mention about the inability of
the Government to amend the Cons-
titution to make the Right io Work a
fundamenta] right.”” (219)

That at the end of the moticn, the
following pe added, namely:—

“but regret that the Address fails
to mention anything about the in-
creasing menace of dowry and dowry
deaths in the country.” (220)

That at the end of the motion, the
following pe added, namely:—

“but regret that the Address does
not mention gbout the need for the
democratisation of the Universities
Act.? (221)

That 5t the end of the motion, the
following be added, namely:—

“but regret that the Address does
not mention abhout the national policy
of education and the need to fight all
obscurantist, communal and undemo-
cratic ideas in the field of educa-
1tion.”? (222) :

on President’s
Address e

That at the end of the motion, the
following pe added, namely:—

“but regret that the Address does
not mention about the Indian Women
whg are victims of an obscurantist,
semi-feudal outlook and despite the
equality of sexes proclaimed in the
Constitution, are deniej equa] treat-
ment jncluding equal wages.”” (223)

That at the end of the motion, the
following be added, namely:—

“but regre’ that the Address does
not name the US imperialists as the
main culprit in escalating threat
against the security and indepen-
dence of our country by its military
build up not only in Diego Garcia
but also in others parts of the
rezion.” (552)

Thai a’ the end of th> motion, the
following be added, namely:—

“but regret that the Address does
not express its alarm at the pheno-
menal growth of money power invad-
ing different walks of public
life.” (553)

That at the eng of the motion the
following be added, namely:—

“but regret that the Address does
not give stern warning against the
misuse of NSA and ESMA against
trade union movement and the poli-
tical opponents or otherwise for
suppressing the democratic struggles
of the working people.” (554)

That at the end of the motion the
following be added, namely:—

“but regret that the Address does
not stress the anti-imperialist con-
tent of the non-aligned movement
whieh has to be constantly reinfore-
eq forth sake of its principles and
future as for the cause of peace, in-
dependence and inter-national secu-
rity.” (555)

That 5t the end of the motion, the
following be added, namely:—

“but regret that the Address fails
to condemn surveillance of jnnocent.
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citizens by the CBI/IB through tap-
ping of telephones censoring of let-
ters.” (556)

s} Vi T SATE Wi (Fi3797)
¥ TE F@T E

fr weara & WS § dg SIET S,
7T —

“fpeg @z 7 fF wfwwraor ®
fagry, ST 93V, WeH ¥aW , WEl-
[ Y g3 AT TN B TASAT
T qAtze  Fw & fan arfe sda
RAGINSIG ZX & 9% WX qgfaa
SOF F qTEfEF gAML (A
WDwATE AT FTOFT R, AE
AR wrET wiiae w1 &
WaggFal F1  Ioo@ Tal g |
(241)

ff wars & W H @z SIST (O,
7T ——

“frg @z 7 f& mfewrom ®
HiHE, FI4AT, TS,  HAFTr, TqiET,
EIRT HIT IALHT & SF[ATT | aqreq
HETAT Fi gL HFE F (94 T
segal 9T " fdaw gere F are
q e Ioo@ At 2 17 (242)

fe w1y F o waEz AET T,
'ﬂ'?le_f\:——

“fug @z &0 mbrwrew #
I wwE A gw §  q.fem
wer  Arge ( fagre ) &
Aw1g dgrEar &7 § faw swrer
W IETA BT FE IJeer@ ANz 1
(243)

f& =19 F @wig & ag ST T,
wﬁq:-

- ‘frgas & fE sl &
wira T fawrg SATAT a97
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T W dEifas FUE
fawrg  FEFE T JoET F
giafse  waf & aqfae fasw
FIT FT HIE IooIE 7gl ¢ odi®
FO Aifa F1 A FA17 GUT GUHIT
O TEGGT & FATE FIA A
T Ear . # gfe FW A
qEGFT aF1 & AR HiUE
qfrwr fawm & foa oF U@
froiz ford 13 #7 mawgFarg 1
(244)

fe swmg F da § @z ST w07,
T | ——

‘fpeg @z & @ mfwew #
BT WA § II1% fHErE aiSETHI,
wemH  ww @9 fa=Erd gemrEi
Fa1 faeE wwend WX e wwae
FA9 H & go fafew wrgwon
T UATHI H ATHSEE A3 WA
A AR H 39 F gfa & 3o
FIT FT F5 Foor@ 7@l g arfE

‘T @  Frar WX g7
g1 F1OFH F AEW T

R IR T | EFATEC A L) S 1
g% 1" (245)

fF w1 & o/ W ag SrEr oA,
AT —

-

“ferg mx & fR wfwwaor §
TH 41T 6T F1% Joo@ AEl ¢ (F
faelt ove TEreTAT # wETEET
¥ T8 90T T g qfesdd &
wWe 1" (246)

fr s F o= & @@ Sfter wo,
TAT ‘——

‘forg @ 2 fF ohnmoew §
oA 9w faw wmaw @Y
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w7 T odftum ¥ fEw
T e T s e
F agrar Al femr oW xEr
0 (2a7) |

fe e F o= & g8 orer W,

waR] —

o feg @ & fr amfwa
¥ @ g W S @Y & B
IR gg  qaT A N wOed
@ 2 & Iw A gu woEfas
N F B foFr aeat &1 grr At
(248)

fF s & I ¥ ag seT o0,

e :

¥ @ aa FTFE Joo@ Tgi ¢
Y IF AW H FE AL GHN
frar Afy 78 qorg £ &
(249)

e sers F o= § a3z SIS,
TN —

“frrgEz & & sfomeor
e AT F ATAT 1000 ¥
1500 % FT ATITE  gToT ATHI F¥
¥l HEH A ATZ ST HT
FI§ Joorg TGl & ST E UwdE
IS JwuT s gfafae 3
fawrfer &1 & " (250)

fraars S o= T ag ST w4,
Tt

‘frg @z § fF sfesoor
7 oM & . Sflaw @< #
TR & [T & IO IEIA F
foe qorrd SwxAl & wfwardaar
AT AT T TP 3T &7 H1E
S T & 7 (251)

‘g Ee & & afivmam
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fo s=a & o= § ag FeT W,

“frrg @z g fe wfawoer &
FET @I F AOEEl R
qarggl, #afaal HX 770 ITHON
& HET FT HIS Soord Agy g |
(252)

fF oemg & o= § ag ST Y,
qIfT ——

‘g @z fF mfmnee §
wewr & fawax afg =i arat
T F| ATMG 1T WAL & (AR
F 97 97 X FU 7 A G
HIT TF YFHIT AT g3t FT IR
T TS T OWAT FE AL
e fgo § 37 A9 9 afqat
9T HUYTT F1 T FIGFal T Hla

1

oo agr g V7 (253)

fe seard & @ ¥ ¥g ST AW,
AN

“fgmg @ 7 f& mfywmw
¥ wredrm wfasr o#r o fagwn #
FIH TN F (A0 qOATS FA G
@TEad AT TAel & FHTAFATl
q¥ fggn T@q #1 fZer § @I
T B EWIHE  Fraarar T
fFr  wT¥ GuT W USfEdl &7
URTOFTT  F4 &1 H(TEGHAT
&7 1§ Soor@ Aar g 17 (254)

fof yemg & W N qg svT_ T,

oI

“firrg Qe & fF wfomee §
foerf & @y @iy WA &
G ¥ SEn am g fRe &
T GTH AIAY QAT A IR LA
AT F IWIWG  ad qdT T I
A WEF A AW 9 R OBR
Sem W g (255)
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{#7 T FIF N7 T97]

fr s & @y § 3g TET J3,
L+ O s QR—

“fog @g g fr wfywmee o
EIL 5T F T ST & b1
¥ Fa4 Fa1 3% THEE  JqT
YEvH  Hed &1 IAWE  SEIA
T FWIAIGFHFIT TAT IT STHFAT F
usdiias  fAgfeagt 9T g0 G
e JAT &1 HGARAT  HT
S FEY & 17 (256)

f& wzsta F W ¥ ag AT 07,
th ——

“freg @y g fF miwwTaw |/
AT gTEIT ITHAT F ITA1ST & T
TARIT AT q4T IAH FT FH
yrer waw sg=Ta vy feo S@
grel FIF &1 J@r-AEr w@q, faas
FIYIX I Ig  qeidAfd JqT o
iy feo @ Ft W@

®T IJeo@ Tgr g 17 (257)

f& wwma & ¥7 ¥ ag e S,
[AT
“freg @q & & mwiaaraer §
fres at g1 ¥ §af F arg
gaEar & fag e 75 T #;
AT w & faw  gfesy, 94-
wrfaat qgr fags w4 F wrat
&1 WIIREFIC  F4T FAHEAT H
ITH AT F AR 9T §A-
TraQY, asdrar g sfago gequat
¥ YT & FT ITH! THIT & 7
Tl ¥ guFer d9 F F#1E Ieag
adt & 1" (258)
for gz wEqr@ F AT T e IQ,
aAq -
“forg @ U ¥ g qra-
%9 & 33 gfead da ¥ 91 gf@a
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FE, HIAIW F FT K@ IqAT
qqY ®Y HAIT FIE, 9Tl G-
w@F ©d A TS GG FH-
TifEl F 59 &a & cararg aeT
¥ Y fROIT HIF g9 Fed 9T
qu  IOEfgE A& S qdr
oadfas wrforgt @@ &9 #wig-
FTfEi g1 89 %12 AW F &gl
F1 UFT TEIFET FIE HITT FIT
JaTH At At A AR AL E 1
(259)

f& s F WG H ag AvET D,
I -~

“feg @g g f& =wiwargor &
ooq ¥ qAME 14 ¥ 20 QA
1983 IF gr @r g, foaw fgar
gfre g MAwE § TA dJw
#1E 500 safeai &1 faaw gaar
g aFr B, BT Jo@ AR
(260)

fe ymra & w=w ¥ g ST 9@,
s g - (—

‘freg @< & {5 Afwwsw @
qIE H QIAEAEr Ar_iad &
qgW ¥ mwrfagt ¥ g @ grat
F AGEA FH F[ IJood Agi g |
(261) 1

fo yeara & o= # Fg SrET AT,
W’fﬁ: —

“fog @z @ & @ A
A gearfwal &1 AT G AR

g 9§ ®W F7  Sed@  AE
g 1” (262)

fe sema & wea & 3g et WY,
T

‘freg @ § R wigwTow ¥
BT AIMgX TF  GETr TOEAT A
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fwerr & W g F@ F fAg &
SEUE H WSS 9qT JEAIT fmET
& g qifess  goamat A
AT UF FY IT FTHY FAT HT
AT G &I 9% g

qgT g ¥ famfaemen 7

FATAT B3I G9adT AT § T
F FETT T 9T ggF F1 &1 HAUS
sar &1 foenr gaw s #y faar
q F15 Soorm A8 g 1 (263)

" s F g ¥ ag dfer 93,

“feeq @z @ fF miwwoor §
BlET ATMYR U 979 qOET &
11500 JAETAAF Tia) ¥ ‘‘q7-
ECEEE T 4 (A G L R
e & wreor gfesg aaarfaat qar
FHA o AN I UF Y
fRaTET X & WET Jqq ATH
T, @ g1 1 JeE
T (264)

& w=g & 7= ¥ 3g FIET T07,
ol -

-

“ferg @7 7 f& mfwsaor §
BT AMMYI  UF FATA G &
=TT IF @ T ITHAT, HigAT [
NWFE IINM, T IGNI q9T F
gf st I@AAl A 800 TIX TW
[AGH  AqTHTT F ;T &I I
g ot qar 9=l 5 F9ar
1 grafiwar 2 w3 faatsw adl
F g wigwfay & faeg F31<
FIAATE F T FrS Jeord @)
g 1" (265)

fF  seag & we ¥ oag e T,
g —

“feg @z R ifaTom
#§ gheoat &1 F7 a7 @ arfes
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FAFE W UFT WX I WeAT-
A q F97 & fqC Fo Al
I HEAE F IR T FIE Iond
g g 17 (266)

fe wra & o ¥ ag S 90,
mﬁ?[ —

‘“freg @w g fF mfaarer §
gfeat, arfearfagt ok o= g«
i & araTiew WX Arias s
F fau a1 ww  of@rR &F &
sqfaT FT VST F1 TAIWET T &
drwarfed el #1 e 3y
3T AT F ATL § FI5 oo
T8 g1 (267)

ff g=g F T ¥ ag SIeT A3,
T

"feeg @z 2 i wbawmoer
naw  § {gafmal =1 wwad d9a
% fag arfw agr agdr g SaasaT
I WIT FF &1 a6 HL @@
TGl H FIA7 Jq0  qFeqT I
wqTfya gr @4 38 fear ¥ o
ZTLT 3917 7 w3 & fog wgwafaar
w1 gqfcaw faar war & 3T
Joorg Tat g 17 (268)

foFf w=q1a F =T 0 Fg AT A,

qqT -

“freg @z g f whoaom #@
gty wage wiK frese w7
gT & & fag & CEECD]
DI F AT TAT AT
godtg  frataw @ & OF T
SANT A TF L IJANT HT LTI
T ® SR A R Ioora A&

1" (269)
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[0 T Wi gEiE )
f& s=a & o § 7g ST 09,
ooy — |

“ferg @ § & wfwwreor §
AW H  AFIAATHE AT FN
X Tag=aal & 35 a¥ & qrg Sy
T 2 M@ WAt §ogad ae
AT TT AN FW F I
#1. fawerar &1 FIE  Ioo@ Al
g 1" (270)

fF w9 F @< ¥ g ST 7,
qaq

-

“feeg @z 2 fF mfwwron §
wgaqu  fawra afensarst &
fog  =afes gawfrat w1 IqaT
W § WX F ATEATT H
geer@ A\gl g 1 (271) 1

f& w=E & o ° g SIET S,
aq  —

-

“frrg @z 2 f mfwamor
HETH ae #T Jea@ TG g fF
TqETE  JUNFTHT  FgwIfear §9
qaT WweErm F ggETiear fauom
a9 feEarl A ITaEaT & fga
1 e R e gy Ffw s
F fag «wwE qem fRg ST &
Fragz fFaral & 39 F Sog
FOW TR Ig ATH o0 T HX
falm wafeal #1 Az FT ® §
WL FLHIT g0 safa &1 A
g faeer wWr g 1" (272)

fr ST F AW ¥ qg ST 0,
gaiq -

“faeg @3 & & mfiomar §
grawfas faa<er Soret ® FErErd
¥ ogE T AR @ ONEIT |
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gorEt § gare @A & fag Sfaw
C & W gEEl ¥ wrfad dAw X
ATETR 93 fAges &3 Y Jravasar
FOMT T T A egTA W A
TR T [TFAAT FT FIE  Ioorg
T g (273) ’

fF S&=E & #H § &g ST 1Y,
ﬂ'?ﬁ?[ — ' '

“firrg @a g & mirwee ¥
THE  qICHT FTT § T ATEy
afamt & fag e Jaq qar aopd
AR T FATTHT Ia10 giafeas
F & T gww wed 9
T & & R ¥ FE I
T g7 (274)

ff w=ma & #ew # g WieT W@y,
AT —

“fevg @z # f& ofipmeo ¥
ga® it F 5000 THF famarut
9T WHF @Al T F1F FE a7
arat afawt & fao 7 & fog
AT I9F AT o aarar
4T & TEa g S d a1
F) fawerar &1 FE Ieaw  AGY
21" (275)

[ o)

- s

& gt F #w § oag Ovw 9w,

| “ferg @x 8 fe ofgaraor ®
AT AGGA FT qFT A &
T I use & frwiv 1Al &
qmE F el 9T T Seom
Tg & 17 (276)

fF W F we § gg ST I,
aqq —

“otg Qe g f oofiaer §
BT ATIT WX G qTAT &
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. gfqsi & g Tl 50,000 AT
WA w Friew uE ¥ @4 ST
FETH TIT 410 FIAT &
ga Fr TgREr wia & fag wfa-
gy faafos fFd o147 &1 F15 I

T g ((ss8)

St FEIE aIe (FE9YR)
¥ w&=g F@r g

f& =g ¥ o= § famfafas et
ST, wAg —

“feeg @z 2 & gfwwao 7
WTATH # T &1 § g8 37 eq1ah
fearsti 7 #wT(FT &1 FEATH] FT
Seor@ mal fFar war g Sifs gram
¥ mrgafas  favg Far T
YROAT F ATAAT AgF AAE AN
w FFTow g & 17 (298)

f& wra ¥ uweg § faeafafas Srer
ST, WA —

“freg @< @ f g1 &1 H Wid-
waw, wAe®, fagwr Fav faet @
gU  FFIAT §OATETN FEAL &
SGTOF  FEIATT 9T IO
& g A faer gwe ad v g
= 1" (299)

f& w18 F T § fAeAferias JreT

A, walq —

“freg @ 2 fF wiwareor #
T arg v faear  wwe wE F
T & % wraErR ® S0 A9 g1 &7
Tgur § 3 fAaw =W #¥\EITG
aratar & A frw w3 & 0
(300)
f&  weara & W ¥ faeAfaf@a SeT

SrA, " ——

“fig &= 2 fF wfaamar ¥
‘TS GHEAT FT I g1 gaArg-

SIHE AT af*qﬁ%waﬁr'
fermr aFe 7@ #r 75 &
(301) |

f& w=ra & o # famafafas e
GITQ‘,W‘TE[:——-

‘frg @w 2 ’r"a? T FAST
frer wsgQd #1 @F gwg ¥ I«
T Fl gSATA ®I TATG FA A
THIX HT AGWIST FT FOAATH07
4 %3 Joor@ Agl g AR A @
gsaTa & e arat wargT afard
F FE qUGTg Ao faU SIA
#E qreargd faarmarg 1 (302)

fF wearga & o= ¥ frefafEs
ST A, At ——

“freg @z & & wfgwmoor ¥
frqrai & fge @@o & fau od
felt gerra #1 Seorg wEY @ foaw
ATAIT, @41 § q 41 FEGAT
F wedr F mAgTq #, fFar &
IR S99 &7 qeq  fafea few
ST &7 oAwEEa 2t 17 (303)

f& gerg & o= § famfafas srer
Gﬂ'a'g ﬂq-‘f:t —

”ﬁrﬁ @z g f gafe= aqrararg
F =9 fA3o F¥ FTFTT U ATZAAT
fro sy 9x wfwmer § . w2
fawaT SC TET 1 TS fw TIT HEGT
¥ ol § ag o a9 gareriaar
w1 wFa fwar sar wifge ot fF
gaql g ¥ sATAT A A W AP
g faadr fo w2 gsr faad a2
gl 1 (304)
fir wwaTa & wea ¥ fmfafag srer
W, WA ——
“fieg @x g fF faeelr e
STFTO  gIU I T FHEL
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[#i &g T qdaT] SHR; E. K. IMBICHIBAVA (Cali-
_ . cut); I peg to move:

T S & A gl & qige :

g1, fry Farare ¥ Wt 9a& fmato That at the end of the motion, the

qEegl FAEEAE  fawiEadt F T following be added, namely:—

gurR WiF ¥ geaw feafa w1 AM- “but regret that in the Address

| there is no mention about the crisis

T T EIE IedA qEl €
fGUT H 3‘§ el €°f %. of the capitalist sysiems of develop-

(305) ment in the world gnd its inevitable
. consequences experienced in third
“fF wexa & @eg § famfafas e world countries.” (313
A, "I ——

5 ~ - That at the end of the motion, the
- = x |
ﬁﬁ@ L f q4T, AEAT TAT following be agdded, namely:—

FEEAr ¥ J9rd AHAA T FH-
- “but regrt that the Address does

wrfwt & fag  gFrafqy & #waax not take note of the fact that in spite
T2q frzrarsia® 214 93 4T CiEY of declaring India as a Socialist Re- ®

stRorit % SqTarq fafaa rat & I):ubljc. without changing the capita-

L .. list path of development, the majori-

FAHI qFEFa Af0ar § ®4 g4 9%, ty of the population are under star-

gfaaraur § #1  fa=ar ;L‘SI"TE S EA| vation and a drastic change in the

s 1 present economic policy should be

FI T‘é g | (306) adopteg and a non-capitalists path of

“fF wemE F wa § faeafas Srer development be evolved’  (314)

A, WA - That at the end of he motion. the
”f%ﬁ@ g gﬁﬁ Teard qIF g0 following be added, namely:—

a1 fagw g wq=rfal “but regret that there is no men-

* foo wfwwroer &  odr & tion the Address that in spite of the

three rounds of India-China talks an

FE ATAET Ff?”f fear war % i amicable settlement to the boxler

gAqH qrfeafas @ &7 979 {wdr problem could not be found and a
F1 o ‘—_r@'— ferr 1 (307) flexible policy should be adopted to -
fing an amicable setilement in the
& weAE & A § famfaf@a ser near future.” (315)
WA WG -
That at the end of the motion, the
J‘ﬁ;@ £ -4 % f& FiTqmEo T following be added, namely:—
4 g ara 9 fEear gwe #) “but regret that in the Address
T fF o § I, AhE ¥ there is no mention of employment
S - - programme for the millions of un-
AT Rl %’TZ‘T ot T%%GT' fm employed youth ang giving unem-
Mwaeng gren & faq gawmE ployment allowance to them.” (316)
g oAk T & T AW T GE N
fpar war & e TG @rawdl gard That ai the end of the motion, the
3 e s afE of 3 o following b¢ added, namely:—
Q ; ’
gk gard & fqom &5 w5 7 “but regret that in the Address
. there is no mention gpout the remu-
T T #T F9-2T¢ . a e
S IESL AR LI N nerative prices tp the peasants.”

FrEAr ST W g 1 (308) (317)
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That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about the fai-
lure of the Government to imple-
ment the recommendations of the
Third Pay Commission for wage re-
vision after the consumer price index
crossed the 272 mark.” (318)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
ihere is no mention about granting
full trade union rights to Central
and State Government employees
and abolishing of the verification
system.” (319)

That at the end of the motion, the
following be added namely:—

“but regret that in the Address
there is ng mention about the recog-
nition of the trade unions through
secret ballot.” (320)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about the right
to exercise franchise on attaining 18
years of age as a fundamental
right.”’ (321)

SHRI M, RAMANNA RAI (Kasara=-
god): I beg to move:—

That at the end of the motion, the
following be added, namely: —

“but regret that in the Address
there is no mention about the at-
tempt to curb the freeom of Press.”
(354)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about the deli-
berate efforts of undermining the
judiclary.” (355)
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~ That at the end of the motion, the
following be added, namely:—

“but regret that the Address makes
no mention about the paying of re-.
munerative prices to the farmers ior
their produce.” (356)

SHRI CHANDRAJIT YADAV (Azam-
garh): I beg to move:

That at the end of the motion' the
following be added, namely: —

“but regret that in the Address
there is no mention of the growing
socic-economic gap between 20 per
cent rich on the one side and 80 per
cent poor on the other side.” (406)

That at the end of the motion, the -
following be added, namely:—

“but regret that the Address does
not mention of providing atleast
Rs. 150 p.m. as an “Unemployment
Allowance’ to millions of our young
boys and girls who are unemployed
for years without any hope of em-
ployment in near Zuture.” (407)

That at the end of the motion, the
following be added namely:—

“but regret that in the Address
there is no mention to take effective
economic measures to improve the
lives of almost 50 per cent of our
population who are living helow pov-
erty line” 7408)

That at the end of the motion, the
following be added, namely—

“but regret that in the Address
there is no mention of implemen- -
tation of B.,P. Mandal Backward
Classes Commission Report so that
in Government services at all levels
including All-India  Government
Services, backward <classes who
constitute 52 per cent of our popu-
lation get their due share in Go-
vernment services.” (409)

That at the end of the motion, the
following be added, namely:—

“but regret that there is no men-
tion in the Address of the failure of™
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the Government to fulfil the constitu-
tional reservation quotain Govern-
ment services to Scheduled Castes
and Scheduleq Tribes which after
35 year of Independence remain be-
low 8 per cent” (410)

That at the end of the motion, the
following be added, namely: —

“but regret that theére is no men-
tion of inadequate representation ot
minorities in the Government ser-
vices and no effort on the part of
the Government to give them
proper representation.” (411)

That at the end of the motion the
following be added, namely;—

“but regret thai in the Address
no concrete steps have been mention-
ed to curb the growth of communal
and divisive forces in the country
and to provide capital punishment to
those which indulge in communal
conspiracy ang are responsible for
killing of innocent peoble and des-
truction of properties’ (412)

"That at the end «f the motion, the
tollowing be added, namely:—

“but regret that no mention has
been made in the Address to remove
the feelings of growing insecurily
amongst the minorities and also take
effective measures for their economic

upliftment.” (413)

That at the end of the motion, the

tfollowing be added, namely:—

“hut regret that no mention has
been made to strengthen the secular
character of the bureaucracy parti-
cularly police, and other like-wise
forces such as Provincial Armed
Constabulary C.R.P.F. and BS.F.?
(414)

That at the end of the motion, the
following be added, namelv:—

“put regret that no mention has
been made in the Address to see
that the distribution of National In-
come is made on the basis of priority
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to those sections who have denied
their socio-economic place for many
centuries,” (415)

That at the end of the motion, the

following be added, namely:—

“but regret that then mention has
bee made in the Address about the
effective implementation of land re-
forms and land distribution and also
special attention on the rural uplift-
ment.” (416)

Tha{ at the end of the motion, ithe
following be added, namely.—

“but regret that no mention has
been made in the Address to provide
remunerative prices to the [armers
and also to allocate funds on priorily
basis for the upliftment of rural
areas.”" (417)

That at the end of the motion, the

following be added, namely:-

“but regret that is no mention has
been made in the Address to reform
the educational gystem and pring
uniformity in education so that all
children get high quality educa-
tion within the economic reach of
their parents.” (418)

That at the end of the motion, the
following be added, namély: —

“but regret that no mention has
been made in the Address about the
deteriorating industrial peacelul
climate in the country and growing
resentment among the working clas-
ses.” (419)

That at the end of the motion, the

following he added, namely:—

“but regret that no mention, has
been made in the Address to put
effective reatrictions on the multi-
national corporations entering into
consumer goods industries in our
country and no effective measures
have been mentioned to improve the
cottage, small and medium industries
which will be basically responsible
for providing employment.” (420) -
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That at the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made in the Address about
taking some effective measures by
Government of India to keep the

" Indian Ocean as Zone of Peace.”
(421)

- SHRI CHITTA BASU
Y beg to move:

(Barasat) :

That at the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made in the Address about the

" unprecedented terror campaign con-
ducted against the voters in the re-
cently held election in Assam.” (480)

That at the end of the motion, the
following be added namely:—

“but regret that no mention has
been made in the Address about the
Government's failure to settle the
Punjab tangle as a result of which
extremists’ positions have been
strengthened.” (481)

That at the end of the motion, the
tollowing be added, namely:—

“but regret that in the Address no
action programme has been spelt out
to curb the increasing activities of
the divisive disruptive and separa-
tist forces which are threatening
the national integration and unity.”
(482)

That at the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made in the Address about the
failure of the Government to protect
the minorities in Baroda and Triven-
drum where communal force un-
leashed orgies of violence.” (483)

That at the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made in the Address about the

recent atrocities and repressions
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: directed against the tribals in va-
rious places especially in the Santbal
Parganas in Bihar,” (484)

That at the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made in the Address about the
failure of the Government to bring
about the end of the Thirteen-month
old Bombay Textile Strike” (485)

* That at the end of the motion, the
following be added, namely:

“but regret that no mention has
been made in the Address gbout the
failure of the Government to avert
the crash in prices of ‘almost all
cash crops,” (486)

That at the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made in the Address about the
failure of the Government to provide
for adequate relief measures in the
drought and cyclone affected areas.”
(487) )

That at the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made in the Address about the
Government’'s determined bids to rob
the working class of its legitimate
trade union and democratic rights”
(488)

That at the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made in the Address about the
failure of the Government to  pay
three due instalments of D. A to the
Central Government employees.”
(489)

That at the end of the motion; the
following be added, namely:—

“but regret that no mention has
been made in the Address about the
failure of the Government to enfotce
the Minimum Wages Act for  the
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agricultural labourers and protect
them from the repression and atroci-
ties perpetrated by landlords in
collusion with the police, whenever
they demand the statutory minimum
wages.” (490)

That at the end of the motion, the
following be added, namely:—

but regret that no mention has
been made in the Address about dis-
astrous policy of import liberalisa-
tion under the pressure of the IMF.”
(491)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address no
policy has been enunciated to re-
duce the existing economic and
financial concessions to the monopoly
houses and multi-nationals.” (492)

That al the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made in the address agbout the
failure of the Government to curb
the galloping price rise of the food-
stuffs and other essential commodi-
ties,” (493)

S

That at the end of the moticn, the
following be added, namely—

“but regret that no mention has
been made in the Address about the
announcement of price hike of the
kerogene and diesel, a move which
shall inevitably stock further the
fires of inflatipn and add to the
sufferings of the poorer sections of
the people. apart from showing dis-
regard for the Parliament.” (494)

That at the end of the motion, the
following be added, namely—

“but regret that no mention has
been made in the Address about the
failure of the Government to streng-
then and expand the public distribu-
tion system.” (495)
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That at the end of the motion, the
following be added, namely:—

“but regret that no mention has
been made in the Address about the:
calculated moves by certain quarters
to erode and dilute the anti-imperia-
list content of the non-aligned move-
ment at the forthcoming conference-
of the Heads of the non-aligned
States to be held at Delhi in March,
1983.”" (496)

That at the end of the motion, the:
following be added, namely:—

“but regret that in the Address no
programme has been spelt out to im-
plement genuine land reforms.” (297)

That at the end of the motion, the
following be added, namely:—

“put regret that in the Address no
mention has been made about the
growing corruptions at high places”
(498)

That at the end of the motion, the
following be added, namely:

“pbut regret that in the Address no
assurance has been given te bring
about comprehensive electoral re-
forms including the banning of de-
fection.” (499)

SHRI ANANDA PATHAK (Darjee-
ling): I beg to move:

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention about the grant-
ing of Regional Autonomy for the
people of Darjeeling within the State
of West Bengal” (527)

That at the end of the motion, the
following be added namely:—

“but regret that in the Address
there is no mention about the consti-
tutional recognition of Nepali lan-
guage ang its inclusion in the Eighth
Schedule of Constitution of India.”
(528)
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"That at the end of the motion, the
following be added, namely:

“hut regret that in the Address
there is no mention about the libera-
lisation of restriction imposed on
foreign tourists in Darjeeling and
other parts of North Bengal.” (529)

That at the end of the motion, the
following be added, namely:

“hut regret that in the Address
there is no mention ahout the speci-
fic Central investment for the indus-
trial development of economically
backward district of Darjeeling.”’
(5630)

That at the end of the motion, the
following be added, namely:

“hut regret that in the Address
there is no mention gbout the prompt
measures to be taken to remove the
sickness of tea industry which is the
only economic mainstay of Darjee-
ling and other parts of North Bén
gal.”” (531)

That at the end of the motion, the
following be added, namely:

“hut regret that in the Address
there is no mention about the taking
over of closed and sick tea gardens
in the district of Darjeeling by the
Central Government.” (532)

That at the end of the motion, the
following be added, namely:

“hLut regret that in the Address
there is no mention about the .nea-
sures to be taken to effectively and
properly implement of Rs, 42 crores
revamping and rejuvenation scheme
for the Darjeeling Hill Tea planta-
tians.” (533)

That at the end of the motion, the
following be added, namely:

“hut regret that in the Address
there is no mention about the en-
couraging and assisting educated
unemployed youths and entrepreneurs
to §et up cottage and small scale
industries in Darjeeling and part of
North Bengal.” (534)

That at the end of the motion, the

following be added, namely:

“but regret that in the Address
there is no mention about the setting
up of forest based small scale in-
dustries with the availability of rich
forest raw materials in Darjeeling
and other parts of North Bengal.’
(535)

That at the end of the motion, the

following be added, namely:

“but regret that in the Address
there is no mention about the setting
up of a paper mill in a Central Place
at North Bengal,™ (536)

That at the end of the motion, the

following be added, namely:

“but regret that in the Address
there is no mention about the set-
ting up of a number of toyrists
sports in different parts of Darjeeling
which is one of the beautiful places
in the world fir promotion of touri-
sm.” (537)

That at the en of the motion, the

following be ad<ed, namely:

“but regret that in the Address
there is no mention abcut the setting
up of a number of Micro-Mini-Hydel
Projects for rural electrification/in
the disirict of Darjeeling with the
availability of perenial sources of
flowing wswater.” (538)

That at the end of the motion, the

following be added, namely:

“but regret that in the Address
there is no mention about the setting
up of a Thermal Power Station at
Islampur in the district of West
Dinajpur in West Bengal" (539)

That at the end of the motion, the

following be added, namely:

“but regret that in the Address
there is no mention about the set-
ting up of small scale industries in
Islampur, Chopra Balurghat, Rai-
guni and other areas in the district
of West Dinajpur in West Bengal ™
(540)
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That at the end of the motion, the
following be added, namely;—

“put regret that in the Address
there is no mention about the setting
up of Technical Schools and Colleges
for special technical training in Dar-
jeeling as there is the dearth of
such technicians in the said dis-

trict.” (541)

That at the end of the moticn, the
f.llowing be added, namely:—

vput regret that in the Address
there is no mention about the setling
up of a Military Training Centre in
the district of Darjeeling.” (542)

Thai at the end of the molicn, the
following be added. namely:—

“hut regret that in the ;\ddl‘ess
there is no mention about the imp-
lementation of use of Népali language
in all the Central Government Offices
and institutions for a1l official pur-
poses as has been done by the GO-
vernment of West Bengal." (543)

That at the end of the motitn, the
f.llowing be added. namely:—

“hut regret that in the Address
there is no mention about increasing
the amount of Central assistance for
the Darjeeling Hill Areas Develop-
ment." (544)

That at the end of the motion, the
following be added, namely:—

“but regret that in the Address
there is no mention abcut the allot-
ment of a part of Ceniral Excise
and other duties ang taxes collected
from the tea industry in Dar-
jeeling for the overall development
of this district as well as tea in
dustry itself.” (545)

That at the end of the motion, the
following be added, namely:—

“hut regret that in the Address
there is no mention about the intro-
duction of a fast train between New
Jalpaxg-un to Calcutta and vice-versa
in addition to Darjeeling Mail.” (546)
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That at the end of the motion, the
following be added, namely:

“but regret that in the Address
there is no mention about the intro-
duction of an addilional train from
New Jalpaiguri 1o New Delhi.”
(547)

That at the end of the moticn, the
following be added, namely:

“but regret that in the Address
there is no mention about the expan-
sion ang development of Darjeeling
Himalyan Railway under N, F. Rail-
way and setting up a modern factory
for manufacturing suitable engines
and coaches for  this attractive Toy
Train,” (548)

That at the end of the motion, the
following be added, namely:

“bul regret that in the Address
there is no mention about the provi-
sion of sufficient number of wagons
for carrying coal an ferlilizers for
tea industry in Darjeeling.” (549)

That at the end of the motion, the
following be added, namely:

“but regret that in the Address
there is no mention ahbout the pro-
posed shifting of POH Diesel Over-
hauling Centre From Siliguri in
deteriment to the interest of the
whole North East Region in general
and of Siliguri in particular.” (550)

That at the end of the motion, the
following be added, namely:

“but regret that in the Address
there is no mention about the in-
troduction of new rail jine from
Eklathi station to Hilli via Tapan,
Darnalghat ang Balurghat in West
Dinajpur district in West Bengal.”
(551)

MR. CHAIRMAN: The amendments
are before the House.

Now, Shri Chandrajit Yadav,

ot waeis awa (wremg)
qwl o, w O et o o
sfewmw g &, 3§ guwag e ow o
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T A AR g o @
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-
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TE F AT IqS AW @, @I-@]T
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g@ § wwrfag &at & g1 w9,
g wfwe, a4 & fag gy Wi,
fecge wfvg, afF &g = &3
g AYHTATE AW A1 @ S, friear
& 71w 9T S fAer 98 |1 Irg—3awT
qaT FIE AGl AT TAHAT § 7

a1t et & fag QR F qR q9-
gfas g9 § ufeda gAr =fgo
O 39 FIX § a1 & A qriaa
& s

Weo wHIME Fr e ¥ o
qar ? I gg @1 & wifus Ok
grarfoer faws i &1 awRrdr Al-
fat ¥ oo e fF9 ST, ST
gurgs ¥ @R | T . Ay
g%} mafawar & g o e &
qIy AT AT & =TT T FAHT
qr 33 @A F ag off, gfEwrT W
ageat QR ¥ arz ot wew e
# Foié qr &= . aff som
g, W& ? ¥ e wEw
fise 22 wfowe sENT T o
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&7 gaTd AT § wer oar § R ag
arfx #1 @At g, SdEar & wwnaT
gUA Z AT | A T FH AW
F & 7 fow qnl & swraw 7 fafger
Y & T § | GHST el § JATEA
F VT FSFL ZF QM1 A TLAT
oy fifaT & 1 39 YwTE & @Ew
F1 FIAA FI FTEHFAT £ | ATA
HTeT & faerrw far ST # svarsr
ol 2 7

16.75 hrs.

[MR. DrruTY SPEAKER in the Chair]

§ SrAAT =TEGT g F o A
g AT FT 7 WU SAAS H ATHIATAS
Tl WEIT ¥ gFrar r ar =91g A
g T FAT A9 wT Frferd, Afear
AT AT, T(TAT-HAN T FTAFA
gt qrferg, AfF S9F 1 wIgIeaT
FAIFT FAT ! FTAIAT F4A 7 ( fTFHETT,
qra & g fawg < g wiy-
FwTfEl X & ST TF STAAT FT Hrg
qarzedr, &g gfafafre w@w 98
g | e IadT gfafafaca 4y g
ar sfgx g & yorea e awegTET
FI HFITAfT & a9 & 3@ gwar |

IS HML JAGA HT AALS FAT
g @ Sta1 TSl § Fga g (‘ndfaredr
TAHAT FTAW FHAT AT | WAT
SdE F g &1 owar & fad Wi
AT & I fEgiT 9T @St AT §
N T ¥ T oA oA HowE WY
AT AT FT AIEFTT FT AW FEAT
qET |

aAAARTY ¥ AT AT E, 68 HrerT,
FATER ¥ 65 Wredt, Wi § 42 Freedt,
¥ N 38 Fredr wromr & | Afer
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Foar Sfen =g ary & ary -
qTér WS q5 §A § | AGE W I
1 HHTATS &, ¥, AuRw Y,
Fae® ¥ mwedT §  —A@

ey § wgar wvgan g & W
aemT &1 fagsr av A@ew FHiEA
®f fawrfeet &1 dfraar & ATq
AT JriEd A1 wgfe sfa AT
s stifaat & fa o wreaw 2, fasiar
qxT T fFar I W |, TR AHTAT
o faar srar =ifgy o 9«0 quU
FLAT STET | § THE( WIS AT
FLAT AFAT &

A 77% w9 A fF owrsr g
¥ FUSAAIT F( GEETT g CEN B
T4 (A F7 A7 AKX § &7 AT 98
WHAT § IITAT | TAF I H OAA
THTH Hor A1 w1 97 faar | syre wAT
ST IH 9T FTOAISAT FAT F AIA
w9 fRgr | MaAr WG ST T oqFF
UF FET WL q@ qard § ferar
IeE 31 fF arw g Irw IITE
& | g T NI AR & | TS AT
IS FLEE ... .. |

MR. DEPUTY-SPEAKER:
continue tomorrow,

You may

17.08 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED INCREASE IN TRANSPORT FARES
AND FREIGHT RATES DUE TO RECENT IN-
CREASE IN PRICES OF CERTAIN PETROLEUM
PRODUCTS.

SHRI BHEEKHABHAI (Banswam)-
Sir, 1 call the attention of the Minister
of Eﬁerzy to the following matter of
urgent public Importance and roquﬂ*i

rates (CA)

that he may make the statement there-
on:—

“The reported increase in trans-
port fares and freight rates -onse-
quent on the recent increase in the
prices of certain petroleum Ppro-
ducts.”

THE MINISTER OF ENERGY (SHRI
P. SHIV SHANKAR): The prices of
certain petroleum products viz. avia-
tion turbine fuel, high speed diesel oil,
light diesel oil, furnace oil and low
sulphur heavy stock supplied for non-
fertilizer use, have been increased with
effect from February 14/15 midnight,
A new distribution policy hased on a
dual pricing system has been introduc-
ed for kerosene. A statement setting
out the details of the price increases
announced is laid on the Table of the
House (Annexure),

‘These policy changes have been de-
cided in order to strengthen the na-
tional economy while protecting the
interests of the weaker and vulnerable
sections of society. Hon. Members are
aware that the Government has com-
mitted itself to the objectives of self-
reliance and social justice. It is the
endeavour of the Government that in
framing our economic policies, rapid
progress is made towards the attain-
ment of these objectives.

In recent years, the country has been
faceq with a problem of a severe ai-
verse balance in its foreign trade. To
ensure self-reliance we have to take
measures to reduce the balance of pay-
ments gap. Hon. Members are well
aware, that imports of crude oil and
petroleum products of our country are
large, and therefore any reduction in
these is crucial to improve the balance
of payments position,

Government has adopted a three
pronged strategy to achieve a reduc-
tion in the import of crude oil and
petroleum products and these are;

(1) Accelerated Exploration and
optima)] exploitation of démestic oil
Tesources: (ii) encouragement to the



